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INTRODUCTION

_ |, the Chairpersan, Public Accounts Commitiee, having been authorised by the

Commiftee, do present this Sixty Ninth Report (Sixieenth Lok Sabha} on "Suburban
Trainn Services in indian Raiiways” based on C&AG Report No. 14 of 2016 Unicon
Government - Raflways relating to the Ministry of Railways {RaiE'u*.ufayr Board).

2. The Report of Comptrolier and Auditor Genet al of India was Eau:l on the Tabls of
the House on 26™ July, 20186.

3. The Public Accounts Committes (2016-17} fook up the subject for detailed
examination and repet. A Sub-Committee was constituted for the purpose. The Sub-
Commiftes took evidence of the representaiives of the Ministry of Railways (Railway
Boal d) on the subject at their sitting held on 23 August, 2016 and 08 Dacember, 2016.
The Sub-Committee of PAC (2016-17) considered and adopted this Report at their
sitting held on 29th March, 2017. The Reporl was considered and acdaopted by the
Public Accounts Committee {2016-17} during their sitting held on 6th April, 2{]1?' The
riinutes of the Sittings form Appendices o the Report.

4. For facilty of reference and convenience, the Obsetvations and
Recommendations of the Commitiee have been printed in thick type and form Part- I of
the Raport.

5.  The Commiftee thank their Sub-Commiltee for taking oral evidence of the
Ministry and obtaining information on the subject.

8. The Commitiee would also like to express thEEr thanks 1o the representatwes of
the hu'hi"ns.tr!,ur of Railways (Railway Board) for tendering evidence before the Sub-
Committee and furnishing the requisite information to the Ccmmlttee in connection with
the examination of the Euhject :

7. The Committes place on record their appreciation of the assistance rendered to
them in the matter by the office of the Compiroller and-Auditor General of India.

NEW DELHI; _ PROF, K.V, THOMAS
06 April, 2017 o ' _ Chairperson,
16 Chaitra, 1932 (Saka) ' - Pubiic Accounts Committee.




REPORT
PART [
. Introduciory
1. -In_diaﬁ Raiiway;s iz the life kne c-:uf teeming millions, especialiy the lower and

middia stratus of the country. The suburban frain services carry 72.85 per cent of the
total number of péssengers of Indian Railways. is.really shocking to observe that due
fo line cmssirﬁg, falling off frot running ftrains etc around 1‘5{3[}{; lives of innocent
passengers are lost and fairly a large number of them get maimed ever year. Ris
equally Warrisc:me that out of the above, about 8000 deaths are reported from the
Mumbai Suburban rail system alone. The C&AG in its Report No. 14 of 2[}16.have
undertaken performance audit of Suburban Train Sefvices in Indian Railways and
presented the same to Parliament. Keeping in view the humanitarian aspect, the PAC
selected the Report for examination. Passenger services of the Indian Raflways are
available on both Suburban and Non suburban sections, While the non-suburban train
services cover [ong distance. trains, the subuiban services are meant for shor
distances, normally up fo 150 Km. to facilitate rapid movement of passengers within the
cities, subwrbs and extended suburbs. In India, suburban services were infroduced in
Mumbai on 3.2.1825, Chennai on 1.5.1931, and Kolkata on 1.12.1857 being the port
cities and easily accessible by sea were the first to become centres of trade and -
idustry and therefore Electrical Multiple Units (EMUs) were introduced in these ¢ities fo
cater to fass passenger transport need. This has now become the lifefine of ali the

abovs thres metropofitan cifiss.

2. The suburbén frain services operate with "Electrical Multiple Unité"_(EML!} rakes -
which run In formation of 6,9, 12 and 15 coaches, These servicas are provided in severn
Zonal Raiiwayé and spread over 1763 Kim. providing services fo the major cities, i.e.
Mumbai (WR & CR), Kokkata (ER, SER and WR), Chennai (SR) and Secunderabad
(SCR). Tha suburban passengers compiise an average 72.86 per ceni of the total
3054 crore passengers caitied during the five year period from 2010-11 to 2014-15 by

the Indian Railways. which are handied by 578 suburban stations. However, the



earnings from suburban rain services during the same peﬁ{:d were Rs. 10557 crores,
constituiing 14.11 per cent of the fotal passenger eamnings {Rs. 74858 crores) in the

seven Zonal Railways.

3. This report is based on Audit Repoart No. 14 of 2016 for the year ended Maich,
2015, The subject was selected by PAC for examination during 2016-17. The
-Chairperson, PAC appointed a Sub-Gnmmittae under the Convenorship of Dr. Kiril
Somaiya, MP and member of PAC to examine the ISSUE! and Repnrt to the main
Cammrttee‘g""*The review covers issues reiated o perfnrmance of suburban train services
and passenger amenifies provided to suburban passengera during 2010-15. Based on
the audited accounts for the said years, the repoit focuses on the performahce of indian
Rafiwéys on operational efficiency in providing a'dequate stburban train seivices which
includes punctuality of trains, minimizing death of passengers, eliminalion of speed
restrictions, efficiency in ensuring optimum ufilization of roliing steck and provision of
requisite infrastructure; the adequacy of security and amenitiss provided to passengers
availing of suburban frain semcas and the efficac:},r in improvement of overall financial

perfarmance of the suburban train services.

4. The Audit has ohsewed tha fu[lnwing:

(i) Overall growth in number of passengers in suburban section of the IR

during 2014-1% was negative as compared to the previous year 2013-14.

~ The number of passenger carried during 2014-15 was one per cent less
than the previous year.

(i} During the period January 2010 to Decamber 2014, out of 33445 deaths

© In suburban seclions, 19868 deaths (59 per cent) occurred due to ratbray

line crossingftrespassing. Further, 17638 (52.74 per cent) death cases

oceurred i1 Mumbai suburban section alone. A-total of 4885 death cases

(15 per cenf) occurred due o falling from funning frains, of which 4002
deaths {82 per cent) acctirred in Mumbai suburban section alone.

(i} A variety of reasons e, weak condition of frack, points and cressings,
encroachment along the Railway lracks, weak bridges and others
{Signaling, level crossing etc.) resulted in imposition of speed restrictions
and their persistence for years indicated that the IRs did pot inifiate
effective remedial measures to withdraw speed restrictions.



(v} There were 743 works in progress as on March, 2015 in five Zonal
Raiiways {CR, ER, SR, WR and Metro Railway, Kolkata). Audit scrutiny of
204 se!ectedwarks_:undeﬂaken during 2010-15 revealed time overrun
ranging between one moenth and 6% months in respect of 106 works and
cost overrun of Rs. 568.21 crores in respect of 51 works such as Traffic
facility works, road safety works-level grossings stc.

{v} thdian Railways could not achieve the farget of elimination of level
. crossings as envisaged in the Vision 2020 documents which indicated fack
of concern of Indian Rallways in minimizing accidents at lave! crossings.

(viy ~-There was shortfall in provision of booking counters as per norms under
Minimurm Essential Amentiies at 51 stations inspected on six Zopal
Railways (ER, SCR, SER, SR, WR and Metro Rail, Kolkata}. Out of 153
selected stations, gents toilefs. had not been provided at five stations in
two Zonal Railways (CR -1 and SR-4) while ladies toileéts had not been
provided at'all on 32 stations of three Zonal Railways (CR-1, ER-b and
SR-26). Foot Over Bridge (FOB) of six meter width was required to be
provided at all suburban staiions had not been provided at all af five
stations {(ER-4 and SR-1}.

{vi) Therewas nr_::' reduction in operational losses of any Zonal Railways during
2010- 15 _ : _
5. Against this backdmp, the Public Accounts Committes . {2015-16) selected the
subject for detailed Exammatmn and report. In the process of examination of the
subject the Committee ubtamed background notes and detailed written replies from the
Ministry of Railways {Raflway Board). They also tock orat evidence of the.
represeniatives of the Ministry and obtained post-evidence replies. The Committee also
discussed the sutject during their on the spot study visit to Mumbal with Cenlral
" Railways & Wastérn- Raitways. Bésed on written and oral depositions by the Ministry,
the Committee examined the subject in detail and discussed smﬂe.ifﬂpartant [ssues as

enumerated in_the succeeding paragraphs.

il.  Definition-

6. Suburban frain services have so far been defined on the basis of classification of

frain setvices on the basis of their distance of cperations whereby while the hoh-



suburban train services cover fong distance-trains, the suburban services are meant for
éhoﬁ distances, normally up fo 150" km. to facilitate rahid movement of passengers
within the cities; suburbs and extended suburbs. These sefvices are being provided in
seven Zonal Rai[wéys'and spread over 1763 km. providing services to the major citles,
.e. Mumbal (WR & CR), Kolkata (ER, SER and MR), Ghennai (SR) and Secunderabad
(SCR). - ' o

7. The Committee, therefore, dgsired to know the definition of Suburban Train
 Services (STS} by the Railways and reason for providing Suburban Train Services only

in 4 cities. In reply, the Ministry stated as ander:

"On Indian Railways, currently the following sections on six different Railways are
elassified as suburban secticns.

City Railway [ Suburban Sections

Chennai Southerng {i) Chennai Central- Basin Bridge-Vyasarpadi-Arakkonam,
Railway | (i} Chennai Central-Basin Bridge-Washermanpet- Chennai
Beach-Tamharam, (i) Channai Cenfral-Basin Bridge-
Korukkupet-Tandiarpet — Tiruvettiyur-Gummidipundl and (iv)
Chennai Beach-Tirumayiai. )

Secunderabad | South {i) Falaknuma-Secundrabad, (i} Secunderabad-tingampally,
Central | (fi) Secunderabad- Hydarabad, (iv) Hyderabad-Lingampall,
Raikway | (v) Falaknuma-Umadangar- Shamshabad, {vi) Telapur-
Patancheru, (vii) Secunderabad-Bolaram-Medchel, (v}
Maula All 'C' cabin-Ghatkasar, {ix) Maula Al ‘C’ cabin-
Sanathnagar and (x) Maula Ali ‘C’ cabin-Malkajigiri-
I i Sitafalmandi. ' i

Mumbai Western | Churuchgate-Dahanit Road
Railway

Central | (i) Chhatrapati  Shivaji Terminus (CSTM)-  Kasara,
Railway | {i} -CSTM- Karjat/Khopoli, (ifi) CSTM-Panvel,
(v} CSTM-King's Circle, {v} Thane-Vashj, {vi) Pune-
Lonavala, (vi) Vasai-Diva, {vi) Diva-Panvel, (viil) Karjat-
| Khopoti, (ix) Mankhurd-Panvel and  {x) Thane-Vashi,

Kolkata Easiern | Sealdah Division -{i} Sealdah-  Kankurgachi
Railway | {(#} Kankurgachi- Dum Dum (A} Dum Dum —Naihati




{(iv) Naihati —Kalyani (v) Kalyani -Ranaghat {(vi) Kalyani -
Kalyani Simanta (vii} Ranaghat -Gede (vii} Ranaghat-
Kalinarayanpur {ix) Kalinarayanpur-Shantipur
(¥} Kailinarayanpur- Krshnanagar {xi) Ranaghat- Bongaon
(xiij Dum Dum Junciion — Barasat {xiil} Rarasat —Habra (xiv}
MHabra-Bongaon (xv) Barasat — Hasnabad {xvi} Dum Dum
Junction- Dankuni (wvif) Sealdah South-Ballygunge  (oviil)
Ballygunge-Budge Budge (xix} Ballygunge-Sonarpur {xx}
Sonarpur-Baruipur (xxi) Sonarpur- Canning  {xxil} Baruipus-
Diamond Harbour (xxii): Baruipur-Laxmikantapur-Namkhana
(xxiv) Kankurgachi-Ballygunge (o) Dum Dum Cantl. -
Bimanbandar and (xxvi) Dum Dum-Kolkata-Majherjat

Howrah Division- ({) Howrah- Belur (ii} Belur- Sheropiuli
(i) Seoraphuli- Tarakeswar-Talpur (iv) Seoraphuli-Bandel
(v) Bandel- Katwa (vi) Bandel- Shakiigath {vii) Bandel-
Naihati {viii) Belur-Dankuni (ix} Dankuni- Shaktigarh {x)
Shaktigarh-Barddhaman,d)Liluah-Belurmath, (i)
Tarakeshwar-Talpur and {xiif) Bishnupur-Gokulngar-Joypur.

South |() Howrah-  Santragachi-  Panskura-  Balichak, |
Eastern (i}  Baiichak-Midnapur, (i) Panskura-Haldia, and
l Railway | (iv)” Santragachi-Amta.

In addition, the EMU services operated on Northermn Railways are also treated as
‘Suburban services for statistical purpose.

Ali the above classified ‘secfions are characterized by high vialume commiuter
traffic with  peaking characteristics.  The rafil services here are of high
frequency levels with very high discharge rales of passengers. -

In. addition to the above ‘sections, Raitways cater to the commuter demand in
other major cifies by running passenger trains at timings suited for local
commuting pattern”. :

8 On being asked to clarify the criteria being followed to pravide suburban train senvices
in major cities and whether DelhifNCR region is not fulfiling the above criteria though certain

logal frain séwice_s are provided here, the Ministry in therr reply stated ‘as under:

“Consideration of routes for notification as suburban routes is based on the pattern of
traffic, availability of rail infrastiucture ete. Suburban Sections are notified on detailed.
examination of the techno-economic and fmancial viability derived from traffic studies



9.

carried nut by the Railways for assessing the volume and nature of suburbanﬁcnmmuter
traffic in the urban conglomerates.

Consadenng the high frequency.of services and high discharge rates of passengers at
stafions and the expectations of very high availability and refiability of services, both the
rotte and the sfati{:m infrastructure needs to fulfill a minimal set of standards. Normally
the 'suburban routes should be electrified sections with “Automatic Signalling”.
Passenger Amenities of siations on the suburban sections include specified haight of
platforms, lighting arrangements, public announcement systerms, parking spaces, efc.
The expenditure Incuired In upgradation of such infrastructure as well as the service
levels of current passenger/EMU sefvices on the rotite also need to be considered i
while nofifying a section as "Suburban”.

The éxtent of rottes notified as suburban and the number of services in each of the

. metropolitan clties and surounding areas including DelhifNGCR region differs on

account of the varying nature of wrban spreads/ seftiements and varying pattems of
traffic. Basides EMU Services, Metro frains have besn introducesd in Delhi which serve
the purposs of suburban frain semcea These Metro frains have connected Dalhi with
NCR regmn aisn

Suburian sewmes TN on various aectmns in Delhi broadhy fulfill the criteria of
suburban services.”

Further, the Chairman, Raflway Board also deposed hefore the Committes that Dethi-

Ghazrabad and Dethi - Faridabad are very popular Sub-urban services thﬂugh Northemn

Railways are not categorised undar Sub-Urban Train Services by the Railways.

10.

defined as to what exactly the suburban traffic is.

~ Another representative of the Ministry of Railways infer-alia, stated that it has not besn

.  Operation of Suburban Train Sarvites

11.  DBuring the pariod 201011 to 2014-15, suburban frain services carried 2225 crore
passengers which rangad behﬁeen 72.28 per cent (2012413} and 73.29 per cant (2014~
15) of total passenger traffic of the Indian Rallways with respect to ifs non - suburban
- services duiing the same period. This was more or less static on an a:u.rerage per cent of
72.86 over the five years, under period of review. The opérational efficiency of Indian
Railways has I:neeﬁ _ass;essed an the basis of growth of oridinating passengers in

suburban sections and parameters for providing suburban train services flike punctuality



of Suburban Trains, number of cases of death of passengers, spead restrictions, status

of rolling stock and imfrasiructure augmentation.

12. In Railway Budgsi, 2011, it was announced that the deve[nprﬁent of integrated
sublrban Railway networks in farge cfies, like, Mumbal bringing together suburban
Réiiway, Metro Railway and oiher Rallway infrastructure under a single integrated
system wauld provide faster, efficient, affordable and comfartable transportation fo the
citizens. It was alse announced that enhancement of carrying capacity of suburban
sefvices would bé taken up in Mumbai area with 47 additional services on different
gections of CR and YWR, while augmentation of 107 suburban services would be made
in Mumbai area frcrrﬁ the present 9 caf EMUs to 12 car EMUs. Audit scrutiny revealed
that in CR and WR; average number of services run per day increased by only 18 and 8
services respectively. Further, all the services on WR were tun with 12 car rakes except
for one 9 coach rake being run on Harbor line, while 43 nine car rakes were betng run
on CR.-

13. Replying to the action taken hy the Government on budgetary annmncements
~ made in 2071, the Railways in their written reply have stated as under:

“In pursuance of the same, proposal regarding infer-operability across different

- modes of transpart through National Common Mobility Card and Automatic Fare
Callection system in cities like Mumbal ete. is under examination in consuitation
with Ministry of Urban Deuelupment "

| {a)  Growth of Traffic — Target vis-a-vis Achievement

14.  In March 2::1-14, the Railway Board for the first time fixed targets for the number of

passengers 10 be canded oh the suburban section during 2014-15. Accordingly, the

largetited growth in numher of passengers was set at 5 per cent. Review of the position

revealed that during the year 201415 nohe of the Zonal F{a:iways was able to achieve -
the targetted. gmwth of 5 per cent.

15. The Committee desired fo knﬂw the reasons for not achieving the targetied
| _grawth &f 5 per cent of suburban passengers during 2014-15. The Mmtstnf have stated

the reason as follows:



“The target for suburban passenger fraffic for the year 2014-15 was kept at 4582
mitlion as against 4552.18 miliion -achiaved during the previous Financial Year
e, 2013-14 representing an increase of 0.65%. As against this, the actual
- achievement in 2014-15 was 4505.03 million which was 1.68% less than the
target and 1.04% [ess than the previous year's (2013-14) achievement. The -
decline in suburban passenger fraffic during Financial Year 2061415 as
compared fo previous year was due fo various factors including changed norms
of issue of lzzat MSTs, improvement in road infrastructure offering better and
faster connactivity, diversion of passenger traffic to metro rait projects in citfes -
efc.”

16.  Conlrary to achieving growih targe’ks many Zenal Héiiways viz. ER, SR and MR,
Kolkata registered negative growth and there was no growth on other Zonal Railways
viz. SCR, SER and WR. Further, averall growth in number of passengers in suburban
section of the Indian Railways during 2014-15 was also negative as compared fo the
previous year 2013-14. The number of passenger carried duri.ng 2014-15 and 2015-16

was ane per cent less than the previous years. .

17. On being asked fo explain-ihe reasons for decrease in the number of suburban
passengers during 2014-15 and 2015-16 in general and in case of ER, SR and Mefror
Railway, Kolkata in particular, the Ministry in their reply stated as under:

“The decline in suburban passenger traffic duting Financial Year 2014-15 as

. compared to previous year was owing to various factors including changed
norms of issus of lzzat MSTs, improvement in road infrastructure offering better
and faster connectivity, diversion of passenger fraffic to metro rail projects in
cities ete. As far as degline in suburban fraffic in Eastern Railway is concermned,
the major reason was changed notms of lzzat MST. In Southerin Railway, the
suburban fraffic declined primarily due o shift of passengers from season ticket
to single joumey tickets which can be attributed to change in fare structure and -
an increase in the number of share autos and mini buses and the permission for
aparating maxi cabs inside city limits of Chennai. In Meiro Railway, Kolkata the:
increass in fare led to shift of passengers to road transport.™

18. The ComrﬁtteeF therefore, desired to know the measures taken/contemplated by
the Indian Railways to atiract suburban passengers. The Rallways in their replies

subritted as under:

“Indian Railways continuously strive to improve suburban passenger traffic through
following measures:- .



{) Increasing the capacity of conimuter systamis,
(ii) Monitoring punctuality of commuter trains.
{ii) Uiilising the services of ficketing agents like Jan Sadharan Ticket Booking
-Sewaks (JTBS}, Sfation Ticket Booking Agents (STBA), Yatri Ticket
Suvidha Kendra (YTSK) etc. Furthar, Automatic Ticket Vending Machines
(ATVIM} have been installed and the facilifty of booking of unreserved
tickets through mobiie phone apps has also been infroduced to enable
quick dispensation of tickets without passengars having to stand in

queuss.
{iv) tncreasing the freqguency of trains ste. :
{v) Organizing infensive ticket checkmg drives Includmg fortress checks etc

to discourage ticketless travel.”

(b)  Punctuality of Suburhan Trains

19,  Citizen's Gharter of Indian Railways serves as a L:Drnmitment o the citizens to
provide safe and dependable train services. Punctuality of subuiban trains is an
'importéﬂi necessity for the dady commuters who mostly depends on suburban frains
sarvices. Punctuality pérfﬂﬁnance reported by the General Managers of the
concerned Zonal Railways to the Railway Board through their F‘éﬁodica] Confidential
Demi-official lefters  revealed that the piunctuatify farget of 85 per cent fixed {July
1886) by the Raillway Board was achisved by all the Zonal Railways except CR and
SR. The audit pointed out the reasons for not achieving punctuality targets set by the
Railway Board by CR during the year 2012-15 and on SR during the years 2011-15
as cauticus driving, accidentsfderailments, signal faflures and Unit shortagefdefects

etc. with signal faflure being the reason in more than 50% cases of delay recorded

. with distinct reasons.

20.  However, the Minisiry of Railways in {heir subhtission have atiributed the

delays to factors beyond their control and have staied as under:

“Since there I8 no exclusive corridor for running suburban services, Indian
Railways has to operationally balance all three streams of traffic i.e. suburban,
long distance Mail/Express trains and freight trains ‘on the same fracks. Some
other factors which are beyond Railway's control like water logging during rainy
season, accidents, law and order problems, ete. affect the punctuafity of non-
suburban frains and consequently affects the punctuality of suburban frain
services. Moreover, {otal no. of suburban trains are increasing every year within



ia

the existing. infrastructure. In addition, new MaillfExpress iraing are also
introduced every year. These new services in the sub-urban corridor also affect
the smodth running of suburban trains.”

(c}) Less of lives of passengers in Suburban Train Services

21.  Indian Raibways in its Citizen's Charter ;'nacle 2 commitment to pravide safe and

dependable train services to passengers. Audit chserved that out of 15000 deaths every

* year on the Railway system, about 6000 daath.s are on Mumbat suburban system only.
Such large numbers of deaths wers mainly. attributed to uslawiul frespassing. Audit
further observed that trespassing takes piace mainly on account of lack of barricading,

. fencing, in’adequate number of pedestrian overbikdges and reluciance io replacs
pedestrian level crossings with fost over bridges {FOBs) etc. Review of- Irecc-rds to
asceftain reasons for fatalitiss in CR, ER, SER, SCR, S'R, WR and MR, Kolkata dL-m'ng
the pericd Jénuar;r 2010 o December 2014, revealed that out of 33445 deaths, 15868
deaths (59 per cent) occurred due o kne crossing / trespassing only. 17638 {52..?4 per
‘cent) death cases occurred in Mumbai suburban sections (both CR and WR) due to
various reasons. In ER, it was found that 1014 passengers died due to hittingfcrashing
with poles. While 4885 deaths éase_:s {15 per cent) out of 33445 occurred due to falling
fram running trains, 4002 deaths (82 per cent) occurred in Mumbai suburban section

alone.

22..  Audit pointed oul that fencing between tracks was nof provided at seven statiens
- of CR. (Bhandup, Ambernath, Uihasnagar. Mulund, Ghatkopar, Vikhroli and Sion}, while
at three stations (Kélva, Dombivall and Badlapu'r}, the fencing was partially provided. n
WR, fencing bebween fracks within statiuﬁ premises to prevent 'tréspassing had n-ot
" been provided at Mahim, Virar, Kelve Road, Palghar, Boisar and Dahanu Road stations,
_ Further, highest 1117 deaths due {o trespassing werte reporiad on Jogeshwari- Dahisar

'section and 542 deaths on Mira Road- Virar section. On ER, out of 9949 deaths, 6307
{63.39 per cent) deaths were atiributed to line crossing/ trespassing as fencing batween
fracks within station premfsés to prevent trespassing had not been provided at 30 out of

40 selected suburban stations of Howrah and Sealdah Divisions.
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23.  In view of the audit observations, the Commitiee enquiréd from the Railways
whether the reasons of deaths/casualties of passengers have baen analysed by the
_Rariways to fake effective preventive measure. The Miristry of Railways in thew wreitien

replies have identified the following reasons:

(a} "People have been found crassing raiiway tracks as a short cut without  using
-Road Over Bridge, Road Under Bridge and Foot Over Bridge efe.

rfb} Pedesirians crossing multipie railway tracks, while using mobile phmﬁes, ete. In
stiburban seclions.

(¢} Boarding and de-boarding in running trains.

(d) Passengers Taliing from running trains while travelling on roof top, footboards,
ete”,

24, Further regarding the status of fencing between tracks, the Ministry of Railways
in their written replies submitted as under:

"On Western Railway fencing between tracks has already been provided at all
suburban stations befween Churchgate-Virar at feasible locafions. However,
work between Virar-Dahanu Road stations will be planned in next imancaa! year
subject of availability of funds. - :

On Central Railway fencing 'in between track lines on station = done at few
feasible locatiohs and it is obsarved that few frackmen have bheen overrun, as
they are not able to go to the other side due to installation of fensing and other
sicle is platform. Since, the experience over the issue is limited, the woik is
ptannad on a programmed basis under wait and watch. This work of provision of
* fencing/railings between tracks has beaen entrusted to Mumbai Railway Vikas
Corporation (MRVC) under Mumbai Urban Transport Project (MUTP).”

25. The Committee duriﬁg the oral evidence of the representatives of the Ministry of
Railways desired to know the details of work undertaken by the Mumbai Rafiway Vikas
Ccrpﬂratiah (MRVC). The Ministry of Rafways submitted as under:

- *MRVC - is undertaking work of trespassing control on 12 stations. Out of that
work has been completed on (3 stations wiz, Nalasopara, Vasai, Kanjummarg {in
Mumbaf). Work at remaining stations is expected. fo be compisted by December,
2016. The work that's being done include Foot CQver Bridges, skywalics, fencing,
boundary walls efc. Further in 2014 a study was outsourced to J.J. School of
Architecture, Mumbai regarding -mid-section trespassing. They have identifisd
131 locations where trespassing takes place. Out of them 30 iocations have been
identified as critical from point of view of injuries and deaths. Out of said 30
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locations and an estimate of work to be done on 22 locatians has been prepared-
by the Railways amounting to Rs.550 crores and sent to the Board for
approval. Out of remaining 08 stations work at 04 stations has been done ouf of
their present sanctioned amounts.-Af 02 other locations, consultancy firms have .
been hired to help with designs. At last at 02 stations situation of trespassing no
longer exists due to construciion of Foot Over Bridge.” (Annexures A, B and ©)

28. The Commiitee were Skeptiéal that whether the proposed amount of Rs. 500
orore would be sufficient to ccmpleté the trespassing conirol work given the financial
strains faced by the Railways. A representative of the Ministry of Railways infarmed the
Commiitee during their deposition that 5&% of the loan of Rs. 550 crare shall be repaid
to the World Bank by Ie\.r-ying surcharge on jocat comnmuiers in Mumbat. The remaining

50% amount shall be divided equally between the Railways and State Government.

27.  The Committee further desired to know from the Ministry of Railways about the
instant steps taken by the Railway Board to prevent the deaths of passengers in

suburban sections. The Rallways in their reply stated as under:

"The following measures are taken to prevent deaths due to Ime crossing/
trespassmg -

1. Announcements are bsing made through public announcement system and
also given wide publicity in mass media by concernad department abouwt the
impending dangers and resultani penaliies. :

2. Special awareness campaigns are also organized by the Haliways to sensitize
the passengers about the dangers of roof iravelling and foot-board fravelling.

3. Warning boards cautioning people against climbing and touching Over Head
Equipments are displayed af vantage points in station areas.
4. Regular drives are conducted against the persons travelling on rocf-top and
- foot-boards of trains and the persons apprehended are prosecuted under the
relevant provisions of the Railway Act, 1939,
4. To prevent ¢limbing upen the roofiop of any tl’Eiﬂ tadder was remaved from
- the end panel of all coaches.
6. Railway Protection Force staff are deplayed at varnous locations o check
frespassing.
7. “Anmol Jeevan - a concerted effort by School children, NGQs, RPE and
- Commercial deparments - is organized at regular intervals fer the awareness
of passengers over Central Railway.
8. Diives named "Track Suraksha Jeevan Raksha” by the RPF and “Naya
Jesvan MNayi Aasha” by the Commercial Departmant have heen igunched aver
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suburban section of Mumbai with the help of NGOs, Scouts and Lion Club ete.
in the Western Railway.

9. Necessary signboards/posters regarding “Do not cross railway line® & “Don’t
fravel on roof topffoot board” are in place on p!atl"o'rmsf station premises, for
the awareness of passengers.

10. Regular drives are conducted against respassers under the provisions of the
Raflways Act, 1988,

11, 154 unauthotised entryfexit poinis and 138 unauthorised entrwex:t points
have been identified over Central and Western Railway respectively and
action, to plugging these entry/exit points, have been initiated.

12. 51 run gver prong areas have been idenfified and boundary walls or fencing

~ have been errected in the Southern Raiway.

13. Awareness campaigns have been launched by RPF/Southern Railway with
the help of film actor, celebrily through the media and through NGQs in rural
areas.

14. Special drive named ‘Sneha’ (o prevent suicide on tracks has been launched
with the help of NGO in Southem Railway.

Zong-wise position of prosecufion under section 147 over GR, ER, S5ER, SCR, SR and
WR during the above period is as under:

2010

| Zohe

2011 | 2012 | 2013 | 2014 | 2015 | 2016 {upto | Total |
June} ~

CR | 31799 | 16994 | 20814 | 22051 | 21753 | 21255 | 15117 | 149883

ER | 3302 | 3430 | 3470 | 3650 | 3661 | 5288 4215 | 27016 |
SER | 1655 | 1738 | 4158 | 3795 | £430 | 6867 } 1456 26099
SCR | 6073 | 6582 | 5053 | 6689 | 6421 | 5904 | 3208 | 39830
SR | 4BG2 | 5363 | 7494 | 6160 @ 3523 | 6238 | 411t 37781
| WR | 65627 | 52268 | 50002 | 47053 | 41501 | 37861 | 21109 | 316321
Total 597030

28.

deaths/casualties on raitway tracks.

The Committee desied to know abouf the source of information regarding

A representative of the Ministry during evidence

informed the Comimittee as under:

“Cur safety branch have full data whatever comes under the definifion of
accidents, we receive full data on that. We do not bave a system of keeping the
data of Tresspassing.....GRP s {he source for providing such data”.

The Ministry of Railways further informed that records pertaining fo deaths dus t::n

accrdents in Sub-uran Raliways are maintained by the GRP of the concamed staie.
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However, in case of frain aceidents as defined in the rules, medical depariment

maintains the record of deathfinjury.

{d}y Medical Care for Accident Victims .

29.  While deéiing with Public Interest Lifigations, Hon'bla B.ambay High Court
directed the Railway administrafion fo take preventive meastres fo check death of
passengers on tracks. |t further directed {November 2014) CR and-WR fo make
available ambulances at all suburban stations of Mumbai for the help of passengers.
Hon'ble Bombay High Court also directed (November 2014) the Raliway administration
to set up Emergencf Medical Rooms at all suburban Stétions, sitnilar 1o "Trauma Care
Cemre" already set up at Dadar {CR) in March 2011. In response, Railway
administration had agreed {December 2014} fo sefup Emergency Medical Roams
(EMRs) on 15 suburban stations (CR and WR). Audit scrufiny revealed that of 37
.seiecteﬂ stations (CR-15 and WR-22} of .Mumbai suburban section, ambutance service
was not availabie at 10 of these selected stations (CR-6 and WR-4) while, Emergency
Med-ical Rooms had not been provided at any of the Mumbat suburban stations except
at Dadar {CR}', The CR had decided {December 2014) to set up Emefgéncy Medical
Rooms (EMR) at eight subuwrban stations (Kura, Wadala Road, Vashi, Panvel,

Dombivali, Kalyan, Karjat and Thane) on the Main and Harbour fines within six months.

0. in view of the adverse audit chservations peraining fo matier of Emergéncy
medical care, the Committee sought clarification from the Rallways. The Railways

submitted as under;

“Audit has raised the following three issues:-

{i} Avéilabiﬁty of Ambutlance services is not ensured at every suburban station in
tMumbai.

(i} Expired medicines were not replaced in the First Ald Boxes at cerain stations.

(i) Emergency Response Rooms have not been established at selected
suburban stations in Mumbai. )

As regards liem No. (i) above, the Audit contention s that pmviéian of ambulance
services are not available at every suburban stations in general and Mumbai
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suburbs in particular. However, this confention of Audit is only partially correct.
Availabifity of ambulance services at suburban stations is {o be amranged from
Railway hosgifals to the exient possible only. At other subuwrban stations this
facility is provided through the ambulance services of the State Government!
Municipal authanties This provision is being ensured at all suburban stations as
per need. .

~ As far as availability of expired medicines in First Aid Boxes at fwo sfations is
concerned, this is only an aberration. Howsver, this is a serious issue and needs
to ba eradicated. Therefore, alt the Zonal Railways/ Production Units are baing
advised {o ensure that the medicines in the First Ald Boxes shouid ba checked
and any medicine nearing expiry date should be replaceﬂ befere its date crf

expiry.

Regarding establishment of Emergencyr Response Rooms also, the Audit
contention is only partially correct. Hon'ble High Court at Mumbal had directed
Railways to consider the éstablishment of Emergency Medical Centres af each of
thase Mumbat suburban stations where more than 100 accidents have taken
place in the year 2012, Accordingly, Indian Railways have setup Emergency
Medical Centres at 14 suburban stations (4 on Central Railway and 10 on
Western Railway)."

31. On being specifically asked by the Commitiee about the facilities available at
Suburban Rajlway Stations for accident victims and steps being taken to enhance the
Medical facilities to provide emergency treatment faciities fo the accident victims, the

imistry in thelr reply have stated as under:

“First- Aid Boxes are available at all stations including the Suburban Railway
Stations of Mumbai. In addition to this, Ambuwance services (108 Ambulancé
service) aré avaidable at all suburban siations of the Westem Rallway and 22
stations of the Central Rallway. As per directions. of Hon'ble High Court at
KMumbai, Emergency Medical Room (EMR) faciiities have already been pmwded
at 17 such suburban stations.”

32, Further in view of the audit observation that the CR had decided (Decembar
2014} to set up Emergency Medical Rooms (EMR) af eight suburban stations (Kurla,
Wadala Road, Vashi, Panvel, Dombivali, Kalyan, Ka’rjat and Thane} on the Main and
Harbour fines within six months, the Commitiee enquired about the action taken for
" setting up of such Emergency Madica! Rooms in, The Ministry in their reply stated as -

under:
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"Ceniral Railway has proﬁded Emergency Medical Response {EMR} facilities -at

- Wadala Road, Panvel, Bombival, Kalyan and Thane while pmwsron of EMR
facliities on remaining Iacatlﬂns {Kurla, Vashi and Kar;at} is in progress,”

The Committee also enquired about the role RF'F play in case of accidents in

ST5. The Railways informed as under:

34.

“Wherever RPF personnel are present at raffway stations or in running trains,
they make effods to get injured person admitted {0 hospital without waiting for
written memo from any railway official. W necessary, they amange for
transportations of injured person(s), obtain bill and submit to their officers for
reimbursement. If the injured passengers are accompanied by fiiends,

. colleagues o mamhbers of the, family, RPF personnel render necessary heip to

them fo go to the nearest doctor or hospital. In-charge of concerted RPF Post
ensures this. Alter admission of the passenger to the hospilal, the concerned
RPF peraonne! give injury n—:—pc-rt io the GRP for apprﬂpnate legal action.”

When enquired about the pressimedia reports that many claims of unclaimed

- accident viclims are made by unknown persons who are not relatives of the victims in

coliusion with municipality/ raitway staff. The Commities were informed by the Minisﬁy

of Railways as under:

348,

“Information regarding fraudulent claims, if any, is being collected from the Zonal
Raliways and RCT and will be submitted for information of the Commiitee 1 due -
course, So far as curbing this unfawful activity/fraudulent claim, provision for
punishment of imprisonment for a term upto 3 vears for filing false claims has
been prescribed in section 148 of the Raifway Act, 1989." '

In reply to a query of the Committee regarding average time gap of pendency of

cases {age - wise pendency} in all 21 benches of Railway Clalms Tribuna! (RCT)

located at 19 cities of India (Delhi and Kolkata having 2 benches each) and reasons for

pendency the Railways informed as under:
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Table - |
Age-Wise Pendency of Accident Claims Cases in afl 21 Benches of Railway Claims
" Tribunal as an 31.10.2016. -
Typeof | Lessthan | 1year | 2year | 3year | 4year | 5 year old Tota!
Gase 1 year old old ald old old and above
| Accident 41 | 22 25 | 04 [ 15 28 |- 135
Untoward 6046 | G850 6092 5189 4851 8788 38525
 Incident | _ . : - L
Total | 6987 | 6881 | 6117 | 5193 | 46686 6816 | 36660
Table - i
Average Time Taken in Disposal of ACCIDENT & UNTOWARD INGIDENT CASES

| during the fast 3 years {2013-14, 201415, 2015-16 and upto 30.06.2016)

5. .Na. Bench Total Disposal of || Toial No. of Days Taken | Average Time

3 B Cases _ in Disposal of Cases | Taken'(in Days)

1 Dethi (2) B 12687 | 701300 554
Chandigarh 810 | g295221 777
Lucknow - 1423 2630035 |- 1848
Gorakhpur 1701 3391923 1994
(shaziabad 1148 1387470 1218
Kolkata {2) 1905 622282 327
Bhubaneswar 172 2235577 1908
Guwahati 242 36500 154 | -
Patna 2747 1762622 642

10 Ranchi 745 642444 862

11 Pdumbai 3171 4630384 1460

12 |Ahmedabad 1767 | _ 25675117 | 1457

13 Bhiopal 1520 2142330} 1409 |

14 aipur 631 859890 1363

H5  INagpur 844 1585087 15878

16 Chennaj 1017 273445 269

1 Bangalore 587 583500 1011

18 Secunderbad 1015 1616386 1494

49 |Ernakulam 235 67112 286

~Total | 23948 28292836 | 1181 |

(e)
.38,

Pendency of cases of accidents and untoward ineidents claim cases

The number of cases pending for compensation claims of accidental victims at

Rafiway Claims Tribunals during the pericd under review were 10774 including 4623 in

'CR and 3445 in WR for many years. The latest position in respect of number of Claims
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Tribunal and pendency of claims was obtained from the Railways. Theve are _2‘[' { Twenty
one} Benches of Raffway Claims Tribunat (RCT) situated in 19 citfes of India (Kolkata
and Delhi having two benches each). Bench-wise pendency of accident and untoward

ncident claim cases as on 31.07.2018 is as under

BENCH Penclé;my of Accident and Untoward Incident

. Claim Cascs as on 31.07.2016

1 Dethi {2) _ 424

2 Chandigarh o 633

3 Lucknow : y3se
4 Gorakhpr 3457

5 | Ghaziabad L 2047

6 Kollata (2} : . 2029 i

7 | Bhubaneswar ' 994 -

§ | Guwahati . TR

9 Patita ) : 2754

1¢ | Ranchi . 141

11 | Mumbai j 6055

12 | Ahmedabad | 524

13 Bhopal S 2250

14 Jaimar L 1255
15 Nag piir ' S 98% e

16 _ | Chennat . 79

17 Bangalore - 618

18 | Secunderabad ' 3279

19 . | Frnakulem ' 95

Total ] ' 37699

37. Tha _Cnmmj'ﬁeé desired to know the actions taken by the Railways to dispose of

- claims by Tribunal at faster pace. The Railways in their wiltten reply submitted as under:

“The main reasan for-high pendency of claims cases in RCTis that settlemeant of
claim cases being a judicial process, the legal procedure adopied Is a fime-
constiming process which involves different sfages for campletion of statutory
‘and ather formalities. These include: investigation by G.R.PJ/RPF, filing of writien
statements, tendering. of evidence, summoning of withess, arguments and
adjournment sought by the contestants for producing evidende, cross-
examination of claimant's documentary evidence, transfer of cases from one
Bench to the other sought by the claimants, non-availabiiity of heirship fitle with
the claimants, etc. )
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Circuit Benches are held on the ditection of Hon'ble Chairman/RCT at Benches
where the posis of Members are vacant and pendency is comparafively higher.
Action has been taken fo fillup the vacancies of Members {(both Judicial and
Technical) and it is expected to accelerate the disposal of cases. Vigorous efforts
are being made fo fillup the vacancies of other supporting staff in" various
Benches of RCT. As a result of effort made to fast-rack the pending cases, the
rate of disposal of claim cases has improved. A total of 36660 accident claim
cases are pending in all benches of RCT as an 31.10.2016 as agarnat 3?599
accident claim cases as on 31 A7, 2[}16 "

{f) Speed Restricfions and late running of trains

38, A number of per;nanent ar-:ci temporaty speed restrictions are impased every:

year and several permanent speed l'éstrictions- continue fr::sr- years fogether due to

existence of cerain engineering constraints. Speed restrictions resull in Iaﬁger running

time of train services thereby reducing avaliabiiifty of path in tﬁe heavily congested

suburban slactfcns. The main reasons for the speed restrictions ﬁere identified as

follows: . :

{i) Wéak condition of track - 116 - [SR {20}, ER (61) and YWR (35}],

(i} . Land Encroachment along the Railway tracks — ER {06}

{iif} Level crossing ele. - 250 [CR (125} ER (62), SCR (13), SR (29), SER (3)
and WR (1), Metm Railway, Kolkata (17)].

(iv)  Points and crossings - 23 - [ER {12) and WR (11 }] and

(v}  \Weak Bridges - 7 - [ER {2), SER (3) and WR 1-[2)3. _

Permaneni speéd_ restrictions on suburban sections of Indian Rafiways increased
from 384 (2010-11) to 402 (2014-15). There was four per cent reduction in the number
of permanant speed restrictions on CR, SR and WR and increase in the number of
permansant speed restrictions on ER and Metro Raliway, Kolkata. Audit cbserved that
the nature of reasons atiributed to speed restrictions ancl their persistence for years
indicated that the Indian” Raifways could not initiate effective remedial measures to

withdraw speed restrictions and thus speeding up the suburban train services.



39.

20

- However, the Minisiry of Raiways I their replies have attributed speed

restrictions to geagréphicai constraitts and expressed thelr inability to remove speed

restiictions citing it both economicafly unviable and infeasible. The Railways have stated

as under:

g}

40,

“Temporary Speed Restrictions (TSRs) are impased for short duration to carry
ouf planned irack renewals works, emetgent works efc. These TSRs are
removed once work is completed. Permanent Speed Restrictions (PSRs) are
imposed dus to existence of certain sife constraints which continue fill constraints
are removed/eased out. Sometimes, it is not possible fo remove these constrains
due to peculiar site conditions. '

In Suburban seclion, relaxation of majority of PSRs is neither econamicaly viable
nor feasible broadly due o following reasons:

A number of Parmanent Speed Restrictions have been continuing due io
engineering constraints and geographical conditions viz. sharp curves, point &
crossings taking off from transition of curves and inadequate SE in point &
crossings on transition curves or compound curves. Relaxation of such PSRs will
require acquisition of land which is not possible as many mulfi-storied residental
buildings are existing naarby the track. . Further, cost of acquisition of land and
structure will be prohibitive even i aftempted. At soma locations major yard
remodsting is required to relax the PSRs which will a{iverSﬂly affect functlﬂnlng of

- major instaliations.

During the current financial year 2016-17, Eastern Railway & Westem Raiiwa'f
have planned for rerhovalitelaxation of 3 Nos Permanent Speed Restriction each
in suburban routes. South Eastern Railway has p!anned for .removal of five

.Speed Restrictions in their suburban sechion.

Duerali on Indian Raifiways, 260 & 291 Penmanent Speed Restfrictions have been
removed/relaxed during 2014-15 & 2015-18. For the current financial year 2016-
17, against target of 213 Permanent Speed Restrictions”, 29 have been

. removedfrelaxad (upto Qctober, 2016). Temporary Speed Restrictions (TSRs)
- are also imposed for short duration to carry out planned track renewal works,

emergent works and o take care of emerfgency. safety requirements eic. which
are remioved after necassary workfrectification 1s completed.”

Maintenance of tracks

Proper mairntenance of track is an important factor for smooth suburban teain

operations as poor condition of track results in imposition of speed restrictions and risk

of derailment and consequent losses. During rainy season poor drainage on fracks
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calises -fiooding, often leading to delay and or canceltation of frains. Raitway Board

doas not allot funds separately to Zonal Railways for suburban section. As a resut,

details of ulifization of funds for suburban and non-suburban sectians are not

maintained separately by Zonal Raflways.

41.

Audit review of records to ascertain status of planning and execution of track

refated works on suburban sections undertaken during 2010-11 ta 2014-15 revealed

that:

"Central Rallway

The targets fixed for execution of track renewal works as well as other track
refated works connected with the improvement in the condition of {frack in the
subwrban sections during 2010-11 to 2014-15 were not achieved in most of the.
works. The shorffall ranged fram 10.14 to 37.00 par cent. In the enguiry repost an
deralment of a suburban train at -Titwala stafion it March 2014, the
Commissionar of Rallway Safety stated that the speeding {rain derailed due fo
poar track maintenance and breakage of couplers that connect coaches. Further,
in June 2015, it was reporied that a deep crater formed in between two railway

‘tracks on the Kalyan- Ambernath section which was defected in the early

morning led to cancellation of a few suburban services besides defay of several
frains.
South Eastern Rallway

The targets fixed for execution, of irack related works on suburban section were
riot achieved except in respect of supply of ballast. The shortfall ranged from 15
o 59 per cent during the review petiod. Further, it was observed that Zonal
administration did not maintain details of aliotment and utilization of funds for_

. suburban and non-suburbdn sections separafely during 2010-11 to 2014-15,

Metro Railway, Kolkata _
Thirteen works were complefed at a cost Rs. 37.93 crore against the inifial

- sanctioned cost of Rs.Rs. 32.33 crore involving cost overrun of Rs, 5.60 crore

and fime overrun which ranged between 3 months and 27 months,

Wesiern Rafiway

‘Target fixed for Through Sleeper Renewal and Through fittings renswal were nof

achieved during 2010-11 to 2014-15. Targets for Through Weld Renewal had hot

" been fixed since April 2012, and available data did not reveal any work having
basn carried ouf on this account. During the period 2013-2015, 70 cases of weld

failures had been reported. The consolidated Budget grant and expenditure .
pertaining fo Plan Head 31 ie. Track renewal was mainiained for Mumbal
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Central Division. Further, it was also observed that in the years 2010-11, 2011-12
and 2014-15, funds altefted were not fully uiilized as evident from savings of Rs.7
crore, Rs.16.98 crore and Rs.1.12 crore respeciively reported during these years.
MNon-achievement of the targels set for track related works on the suburban
sections of all the Zonal Railways indicate that Indian Rallways could not manitar
the on-going works which led to deficiencies in track maintenance affecting
punctuality and safe operatinns of suburban services ”

42, Railways in theit replies have faken the defense of imposing suitable speed

restrictions in case of non-renewal of tracks in fime as under

"Track maintenance is a continuous activity, which is io be undettaken by Track

- Machines .and through trackmen. Track maintenance is also done by Track
renewals which are planned in advance every year and their execution is
prioritized according to conditions of track and overall avaiability of funds
ensuring all the time that the frack is in a2 sound condition for safe running of
trains. In case, if any stretch of frack is not renewed in tinie dus o various
reasons including scarcily of funds, material etc., suitable speed restrictions is
imposed to ensure safe running of frains.” -

{h)  Land Encroachment atid Level Crossings

43.  Railway Beard decided {Nmrembér 2002) that the ferm "safety zone" in the onfexi
of removal of encroachments along the track for areas coming under Mumbai Urban
Transport Project will be “land within 10 mefres on either side of the centre line of the
extreme future frack”. Audit have pointed out that there are a large number of Jocations
on the suhurhan sections where hitments have encroached upon F{atll.ﬁ.ra}.»r land. At
many Iocatlons these hutmants were close to the runmng lines or along the Railway
track hampering smooth operation of servicas due to spesd restrictions, accumulation of
garbage and drainage problems etc. Fallure on the part of the Railway -administration to
protect their land- from encroachments had resulfed In imposition of speed restrictions
and consequential delay in train operétinns. There were 152 encroachments in safety
zone il March 2015. The Railway Act does not permit rehabliiifaton of the hulment
dwellers that have encroached upon Railway land. As a result of this, removal of
encroachers was often delayéd. In Mumbai, it was observed that Mumbai Ratiway Vikas
qupni“atiun had undertaken rehabititation of the 2839 project affected households who

had encroached upon Hakway land required for development of suburban Railway
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nad been incurred {or this purpose, |

44,

T_he Commitiee desired to know the policy of Railway Board for removal of

encroachment in safefy zones and pmhlém being faced by the Railways in removal of

encroachment in safety zones with action taken or cctntemplated to ba taken o remo\.re

the constraint. The Rallways submitted as under:

43.

"Railways carry out regular surveys and take action for removal of encroachment
on Railway land incloding safety zone. If the encroachments are of a temporary
nature (soft encroachment) in the shape of jhtggies, jhopries and squatiers, the
same are got removed in consultation and with assistance of Railway Protection
Farce and local civil alithorities. For old encroachments, where encroachers are
not amenable fo persuasion, aclion is faken under Public Premises (Evistion of
Unauthorized Ocoupants) Act, 1971 (PPE Act 1971).  Actual eviction of
unauthorized occupants is carfied out with the assistance of Siate Government
and police. ' '

Th_a constraints in the removal of the encroachments are as follows:

i} Non availakility of assistance of city police and local autharities severs! times
due o their engagement in other issues. -

i) Oceupants create . hindrance with the assistancefinvolvement of local
leaders/politicians during the eviction and demolition of the structures.

i} Legal proceedings taken against Railway officials by the encroachers
including notices under 80 CPC. -

The issuas in removal of-encroachments are raised from time o fime in
various- fora with State Gavernment. Ministty of Railways has also suggested in
cansubtation with Ministry of Law and Justice some amendments in Public
Premisas (Eviction of Unauthorized Ocgupants) Act, 1971 (PPE Act, 1871} o
Ministry of Urban Development to make it more effective.”

However, on the issue of resettiement and rehabilitation (R&R) of persons living

on Railway land, the Railways passed on the onus to the State Government under the

asqgis of housing being a State subject. The reply submifted by the Railways is as under:

“Housing being a State subject, resetflement and rehabilitation (R&R) of persons
tiving on Railway land is the responsibility of State Government. As such,
Railways do not have any policy for reseitlemeant and rehabiiitation of the sium

dwellers.”
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4G. Level Crossings pose a serious chalienge to npérati;;)n of safe, reliable and
efficient train senvices. Existence of a large number of level crossings adversely affects
smooth operations and punctuality of suburban train services. Vision 2020 document of
Indtan Raiways (December 2009) had observed that nearly 70 per cent of the fatalities
i Raiiway mishaps took place af unmanned level crossings and therefore, Envisagéd
elimination of Unmanned Level Crossings by March 2;(}15. Audit scrutiny, however,
revealed that during the review -period 201!145, out of 922 Leve! Crossings as on
31/03/2010 on the suburban sections of six Zonal Railways, 808 Level Crossings were.
not closed [CR- 47, ER-853, SCR-3, SER- 127 (66 mannad and 61 unmanned), SR- 58
(55 manned and 3 unmanned) and WR-20). It was also found that 1o efiminate the level
crossings, work on 139 Road over bridges (ROBs)Y Read under bridges {(RUBs) had

been taken up between 1997-98 and 2014-15 at an estimated cost of Rs.3879.93

crores, out of these, only 14 ROBs/RUBs were completed during 2010-15.

47. In'view of large number of lavel crossings (manned and unmanned) not Eeing
closed by the Ratways, the Cammittea enquired about the action taken to ensure safety
of commuters in unmanned Level Crossings. The Ministry of Railways in thair reply'
submitted as under: '

"It is the endeavor of Railways to progressively eliminate all unmanned fevel
crossings by Closure/Marger/Provision of Subways/Manning.through a phased
programme with the avallable resources. Besides this, other measures taken are:

» Pravision of basic infrasfructure at all unmanned level crassings,

» Periadic inspection of such crossings o ensure the above,

« Education or read users throaugh social awarensss campaigns with the use
of print and electronic media,

. SMS campaigns to create awareness amcngst road users”

43.  On the guestion of implementation of the action plan for removal of 908 level

crossings in suburban seétion, the Railways in their reply have stated as under:
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"Railway intends {o eliminate all unmannad level crﬁssings oh Broad Gauge in
next 3-4 vears by ClosurefMergerfProvision of SubwaysfManning, subject o
availability of funds.”

IV. Status of Rolling Stock

(a) Delay in Commissioning of Coaches

49.  Every year, Zonal Raillways project thelr requirements for rolfing stock hased on
which allofments” are made. After allotiment arﬁ receipt of Mainline Electric Muliiple
Unit/Diesel Electric Muliiple Unit coaches by zones, the same are sent to cal
shed/maintenance depots for testing of equipment, cuﬂductiﬁg trial nins efc.
Simultansously, Gperating Department plans and notifies the schedule for introduction
of services. Though no time limit was prescribed by the Raitway Board for pre-tésting
before induction of frainsfcoaches, a fime firmit of 30 days from the date of their receipt

was assessed as adequate by audit for pre-lesting and commissioning of new coaches.

50, In view of the fact that ho standard time line was ﬁ:r'escrihed by the Raliway
Board for pre-testing before induction of trainsfcoaches, the Committes enquired from
the Ministry whether there is any plan fo prescribe such time fmit by the Railways. The
Ministry in thair reply submitted as under: 3 '

“At present, no specific time line has been prescribed within which a coach may
he commissicned after receipt. During.the year 2015-16, 384 EMU coaches have -
heen received and commissioned within an average time of 16 calendar days.
Prescription  of a time-limit is under consideration in the Ministry.”

51.  Further on being asked by the Committee about the measures taken by the
" Raiiway Board fo minimize the delay in commissioning of coaches, the Rafiways

submitted as under:

"On - certain Dcca'sions,'.ﬂommissioning of new Rolling stock takes time for
oscillation trials and sanction of Commissioner of Railway Safety.

However, Railways make all efforls to commission the coaches without delay.
Also abnormal delay in commissioning bayond a month is reviewed at higher
Iew.fel for intervention, .
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'F're-dispatch quality checks have been strengthened by Production units (PU).
Centinuous  efforts are being made to furn out the rakes from PU without any
defects so that Zonal Railways-can comimission the rake within minimum time.”

(b} Detention of EMU Coaches Beyond Permissible Limit In Workshops/Car Sheds

52, Audif obhserved that ali Periodicat COvarhaul {(POH) activities far an EMU Coach
are to be complated within a penod of 12-16 days an{:l 25 days for coaches running on
Metro Rail, Kolkaia. However EMU Coaches on seven Zonal railways are being
detained heyc:-nd permissible limit. This has resulted in non- availability of coaches for
service for periﬂ& ranging batween 1 to 91 days and loss of earning capacily of

Rs.106.58 crore during the period of review,

53.  On being asked about the main reasons for detention of EMU  coaches beyond

the permissible time limit, the Railways in their reply submitted as under:.

-“During POH of coaches, apart from the regular overhauling aciivities, some
additional works  are required to be done to improve safely, reliabiity
depanding upon the physical condition of coaches. Additional works lke
corrasion repair, reconditioning of Traction Motor and electrics ete, are required
to be done based upon the condifion of coaches. These additional works lead o
increase in the number of repair days of EMUs in the workshop. During 2015-16
all Raiiways have turned cut EMU coaches with normal POH activities without
‘additional repairs within an average of 21 working days. However, POH of EMU
.coaches with additional warks like corrasion repair, body pane! repair, sole bar
atlention efc. takes extra time depending on the guanfum of work. Raibways

. are being advised fo adhere to an average time ]it‘l‘ljl' of 21 working days for
normal POH activities.”

54, - However, the Rallways denied any dereliction of duty in this regard and
submitied as under befoie the Commities:

“There has been no case of dereliction of duty. POH of coaches which require
additienal repairs, takes extra time. Railways continueusly monitor the time taken

~for POH. activities and take correclive action fo complete nomal POH
activitizs as well as additional repairs taking the optimum time.”

55, The Comrﬁiﬁee desired to know _the action plan to minimise the detention of EMU

Coaches beyond permissible limit. Tha_—:t Ministry in their reply submitted as under:
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"Workshops have been advised to review infrastructure facilities, availahility of
spare major sub assemblies, ather material and manpower to complete noimal
POH activiies as well as additional repair works with in an optimum fime."

56.  On being asked by the Committee about the monitoring system for compléting
the POH activities within permissible fime, the Ministry submitted as under:

“Workshops Managemant monitor the work dene during POH of coach on daily
basis. Time line for diferent POH activiies are being decided by Workshops.
Daily progress review meetings are being held in workshops afier monitoring the
progress of work.”

{¢)  Failure within 100 Days uf Partodical Overhaul {POH)

37. Monitoring of the quality of POH activities is essential o ensure that all
deficiencies in the coaches are attended to before the cdach is put into service. Audit
pointed ouf that.nut of 16896 coaches which underwent POH during 2010-15, 5160
coaches raported sick within 100 days of POH. 1529 coaches (29.63 per cent} failed
within 10 days of their POH which included 568 coaches {37 ﬁe_r geni) in WR alone.
Failure of coaches within 100 days of POH revealed that PQH carried out in workshops

on CR, ER and WR was not upto the mark due to poor workmanship.

58. Since-faiiure of coaches within 100 days of periodical overhaul put a question
mark on the reliability of POH process, the Commitiee destred to know about the éteps
coniemplated by the Railway Board to minimise such failures of coaches and -
investigation donhe by the railways 'i.n' the matter. The Ministry in their reply stated as

under:

“There are a.very few casas in which coaches were marked sick and substitula
coach was given for service because of defect within 100 days of POH. During
2015-16 such sick marking of coach were almost nil. However, minor defects are
being noticed during 100 days of POH in which defects are bemg aftended by car
sheds during schedule attention.

Al types of dafects occurring in EMU coaches within 100 days of POH are bemg
monitored in Car sheds. Regular feaedback is given to workshops. Relighility -
action plan comprising RDSO modifications/ Special Maintenance Instructions
are being implemented during POH io reduce fajlures. Replacement of must
change items during POH is monitored by workshops. All defects within 100 days
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ara also discussed during POH coordination meeting 5eﬁween car sheds and
workshops and action plan is being drawn to reduce such failures by workshops.

No major defects have been noticed within 100 days of POH which raquire sick
marking of coaches. However, reports on all types of failures within 100 days of
POH are sent by car sheds to POH Workshop and respansibility is fixed on the.
concerned staif for bad warkmanship, if any.”

V. - Amenities to Suburban Péssengers

_ 99, Audit had observed that Rallway Board issued {January, 2007 and September,

2012} comprehensive instmétfans on pmvisi{m' af passenger amenities for different
categories of stations including éuhurban stations (Category ‘C’ stations), Some of the

important minimum essential passenger amenities tﬁ be provided at suburban stations-
_ were booking facilities, drinking water facilities, ssatir]g arrangements, plafform shelters,

high level plafforms, tinals and Ia{riﬁes, lighting, fans, time table display, clock, water
coolsr, public address system and electronic frain indicator board eté. In addition to the
abaove, escaiaftnrsfelévatn_rs,- were also fo be pmviﬂed ai all C category éuhurban

stations and stations of tourist importance under ‘Desirable Amenities’. Further, Minister
of Rallways announced {February 2009) that some stations would be develaped as
‘Adarsh Sfations” where improvement in tickeling, circulating areé, signages, casy
access and exit will be focused upon, with a-view to provide enhanced lovel of
passenger faciliies within a year. Accordingly, Railway Board had_.issued various
instructions from time to time regarding amenitics to be provided at Adarsh stations. Out
- . of the 578 suburban stations, 153 {including 81 Adarsh Stations) were selected for test
check to ascertain compliance with ﬁai[way Board's instructions regarding provision of
passenger amenifies. Audit Scrutiny revealed that Minimum Essential Amenities as per
prescribed norms and also certain facilities envisaged for provision at Adarsh Stations

were not provided some of which are detaiied below:

(a) Ticket Booking Facilifies

There was shorifall in provision of booking counters as per norms unsder
Minimum Essentfal Amenitiss at 51 stations inspected on six Zonal Railways.
Aufomatic Ticket Vending Machines were not provided at 13 suburban stations in
two Zonal Railways {ER-12 and SR-1). Smart card sale counters had not been
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provided at 15 stations in three Zonal Railways (ER-12, SER-2 and SR-1}). The
status of booking facility in three Zonal Railways revealed the following:

Western Railways -

Buring Joint Inspection at 15 suburban stations of WR, It was observed ihat

-iany ficket windows remained shut down due to shorfage of staff. Long queus of

passengers for tickets were noticed at some stations despite Automatic Ticket
Vending Machines (ATVMs} having been provided. This indicated that usage of |
ATVMs has not been adequately propagated or the equipment provided was not
user friendly. The number of ATVMs provided at suburban stations had
increased from 195 to 457 during the period 2012-13 to 2014-15.

Sﬁuih. Central Railways

Only one booking counter as against the Railway Board orders for 4 booking
counters had been provided at C category stations viz. Dabtrpura, Hitech City,
Lakdikaput, Vidyanagar, Ars College and Borabanda stations,

Eastern Raliways

564 booking windows and 95 ATVMs only had been -hmvided at the 284
suburban stations handling 27 lakh. dally commuters with an average of 2
hooking windows per station.

Pravision of Toilats

Out of 153 selected stations inspected, genfs follets had not been provided at
five stations in two Zonal Railways (CR -1 and SR-4) while ladies toifets had not
been providad at all on 32 suburban stations of three Zonal Rajlways {CR-1, ER-
5 and SR-26). Though urinals for ladies were provided at 28 suburban stations of
ER, they were not as per norms which mandate that one-third of fotal number of
toilets provided should be for ladies. Further, it was observed that urinals for
physically challenged persons wefe noi provided at 109 stations of six Zonal
Railways {CR-4, ER-32, SCR-15, SER-16, SR-26 and WR-16). In WR, 125
complaints were received and penalty of Rs. 1.36 lakh was recoverad during the

_period 2012-13 to 2014-15 from Pay and Use toilet contractors for unclean and

dirty toilets and not mamtarnmg cleanliness in tolets as per ferms and conditions

- of the contract.
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Foot Over Bridues {FOBs)

One FOB of six meter width was required fo be pmvlded at alf suburban statlcns
It was observed that FOBs of the prescribed size had not been provided at ali at
five stations (ER-4 and SR—1}

Level of Platforms

As per Para 411 of the Indian Railways Work Manual, the height of platform on
Broad Gauge route is 840 mm above Rail leve! in case of suburban stafions.

This was further revised to 840 mm - §20 mm for Mumbai suburban platiorms. 1t
was, however, ohserved that High Level platforms (range of 760 mm to 840 mm)
had not been provided at eight stations on two Zonal Railways {ER-8 and SER-2}
while high level plalform in revised range of 840 mim to 920 mm for Mumbai
suburban platforms had not been provided at 26 stations on two Zonal Railways .
(CR-4 and WR-22). Government Railway Police records of the suburban
sections show that as many as 347 (CR-25, ER-167, SCR-1, SER-80, 3R-13 and
WR-61) pecple died after falling in the gap betwean platform and Elactric Muitiple
Unit (EMU) foothoard-during the pericd January 2010 to December 2014, The
gaps between platforms and footboards of the trains were noticed at 91 out of
163 suburban stations test checked. In WR, raising the height of 7 out of 16
platforms af six stations, 19 sanclioned during 2014-15, had besn complated.

In CR, the work of raising the height of 14 platiorms was in progress, white
work on 35 platforms had not yet commeanced (July 2015).

Lenqth of platfﬂrms fo accommuodate 12 cuach EMU Trains

It was observed that the fength of 38 platforms was inadequate to accommodate

12 Coach EMU trains at 20 selecled stations 25 of five Zonal Rafiways (CR- 9
PFs of 3 stations, ER- 1 platform of 1 station, SER- 2 platforms of 1 Station, SR-
25 platforms of 12 stations and WR- 4 platforms of 2 statjons). Besides, surface
of 118 platforms at 28 selected stations was uneven and was not conducive fo
mechanized cleaning.

Pravision of fencing/railings between tracks within stations premises

Fencing /railings between fracks within station premises to prevent-trespassing
had not been provided at 61 stations on f{:ur Zs::na! Railways (CR-10, ER-30,
SCR-15 and WR-6). '

' Liffs/Escalators
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Lifis/Escalators were fo be provided at Adarsh suburban stations {subject to
feasibifity}. This amenity was hot provided at 72 out of 81 selected stations of
five Zonal Railways (CR-6, ER 38, SER-18, 5R-4 and WR-7). Minister for
Railways in her budget speech (July 2009) had stated that Railways would
provide lifts and escalators to facifitate movemant of physically challenged and
- aged persons. It was, howaver, observed that while {ifts had not been provided at
any suburban stalions, escalatars were provided at eight suburban stations viz.
Dombivali (CR), Dum Dum (ER}, Kharagpur, Panskura (SER), Tambaram {SR)
and Dadar, Andher, Vileparle and Borivali stafions on (WR). Ramps for
physically chaltlenged passengers were also not provided at 85 out of 81 selected
Adarsh stations of five Zonal Railways (CR-5, ER-24, SER-18, SR-2 and WR-G).

B0. In view of the aforesaid audit observations the Commiltee enquired from the
Railways about the facilities being provided for passenger amenities for suburban train
' fStations and measure contemplaied fo rectify the deficiencies noticed in suburban
trains and at suburban Stations. The Railways in their reply have stated as-under:

“For provision of the amenities in an objective manner, the stations have
been classified into seven categories viz. ‘A1 ‘A', ‘B, 'C’, ‘D", 'E’ & 'F" based
an the annual earnings from passenger traffic of the stations. When a station
is constructed, certain Minimum Essenfial Amenities are required o be
provided at stations af all times. The Minimum. Essential Amenities are
dependent upon categoty of the station. Facilities like Booking offices, high
- level platforms, plaiform shelters, drinking water amrangements, toilets
urinals, seating ammangements and fime table display, water coolar ete. are
Minimum Essential Amenities, which are required to be provided at all sub-
urban stations. Furiher, Electronic Train Indication Boards, Escalators, Pay .
and Use tollets, ATMs are desirable amenities al sub-urban stations.
Whenever any deficiencyfdefect in any amenity is noticed eithat as a part of
inspaction(s) or otherwise, quick action is taken for its rectification.
Minimum Essential Amenities are provided for sub-urban stations (C Category}
such as: Booking faciliies, drinking water facilities, seating arrangements,
platfarm sheiters, high level platform, urinals and latrines, lighting, fans, time
table' display, clocks water cooler, public address system and electronic frain
lndicatar hoards efc.’

in view of the lncrﬁ;ased expectations of the passengerfdaily commuters, Indian
Raltways are making ali out efforfs to provide various facilities at the sfafions. It
has always been the endeavor of the Railways 1o provide adequate amanitiss fo
the passengers .at the stations. Improvement in passengar amenities s a -
continuous process and new works are taken up fo upgrade the faciliies at
stations based on perceived demand and availabiiity of funds. However,
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Jinstructions have been issued to all Zonal Railways for rectification of shortfall in
Minimum Essential Amenities, ¥ any, by December, 2018.

6t. The Rafways provided the defails of reasons of deaths and injuries to
passengers travelling on Western Raliways and Central Railways during the study visit
of the Committee to Mumbai. It was ohserved that during the year 2016 {Jan-
~ September while falling from running trains was second highest reason of deaths (WR-
150, CR- 314), it was the highest catise of injuries o passengers (WR- 525, CR- 518).
The Raitways had admitted that vertical gap between platforms and the trains cause

accidents when passengers try 1o board ot. de-board the moving train.

§2. In view of high number &f causalities owing to gap between. plafforms and the
trains, the Committee sought clarification from the Ministry regarding the sieps taken to
rectify the problem of platform gaps. The Minisiry in their reply stated as under:

~ "On Central Railway, out of 273 platforms, 83 platforms have been taken up for
raising, being less than 840mm height. 78 platforms have been raised. All out
efforts are being made fo raise balance 02 platforms by 31.12.2016. 03 platfnrms
are not to be raised as they are being dismaniled in connection with works of 5%
& 6" line between Chhatrapati Shivaji Terminus and Kurla. On Western Railway,
out of 145 plafforms, 88 platforms have been raised and balance 56 will be
raised by June, 2017. 01 platform is nat to be raised as the same is being
dismaniled in connection with works of 5 & 6% line between Mumbal Central and
Borivali.” -

63. The Committee sought clarification from the Minisfry whether the level of raising
the platforms upto 220mm is being stictly adhered to by the Cenfral and Westemn

Railways under Mumbai regmn The Ministry acknowladged that while Wes’[em -
Railways are adhering to the stipuiated upper level of 920mm, the Central Railways
have decided fo raise platforms only upto 800mm. On being asked to state the reason
for fixing ‘the level of 900mm -when instructions mentions 920mm, . the Railwayé
submitted that as per instructions angthing within the rangs of 840-920 mun s

acceptable, Thus, the platfiorms above 840mm are not being raised. .

64. The Commitiee aisc desired fo know the. reasons which Jad the Railways to
revise the height of piatforms from 760 - 840 mm ta 840 - 820 mm. The Railways stated

that due to the technelogy of air springs in new trains which were introduced five years .
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back, the height of train no longer lowered from weight of passengars. The Railu-i.rays
further admitted that owing to large number of deaths being caused by tha gap that
have developed between plafforms and trains after infroduction of new trains, the
Railways tock the deciston fo revise platform height commensurate with the non-

sagging height of trains_in operations.
IV[) Security of Passengers on Suburban Section

65.  An Integrated Security System {ISS}' was conceplualized aﬁer.the 2006 setial
bomb blasts i.n Mumbai, -fur instatlation at idenfified vuinerable stations all over Indian
Rafiways. Accordingly, Railway Board issued instrljc’giuns it September 2008 specifying
guidelines and technical specifications for implementation of 1SS at 202 sensitive
stations over Indian Railways including 76 subuiban stations on seven Zonal Raifways.
It envisaged an internet protocol based CCTV system, Ai::;:esa Cantrol, Personal and
Baggage screening system, Bomb Detection and Disposal System. Audit review of a
status of implementation of security measure viz, 1SS, CCTVs, DFMDs etc in th;:: Zonal

Railways revealed the following:

Cenfral Railway

The Integrated Security System was only partially implementad even eight years
after it was concepiualized. DFMDs instalied at various stations were not
monitored by the security personnel. The purpose of instaltation of DFMDs was
defeated dus to multiple unauthorizedfunmanned Entry and Exit points existing at
most of the suburban stations. This was also reinforced by the findings of
- passenger survey in frains wherein 175 out of 258 passengers and 188 out of
302 passengers at stafions expressed dissatisfaction with the security and safety
arrangements. - - '

astern Railway

Review of selected stations revealed that CCTVs have been provided at three
major femminal subwrban siations namely Howrah, "Sealdah and Sonarpur
(Provided by Government Railway Police). DFMDs at seven station {except ohe
under the control of Government Railway Police at Sealdah) were not manned.
The purpose of installation of DFMDs was defeatéd due to multiple
unauthorized/unmanned Entry and Exit points existing at most of the suburban
stations. '
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Meiro Rail, Kolkata .

Instaltation of CCTV cameras- Eight Pan Tik Zeom cameras and 43 G-mount
cameras were to be installed at nine. different locations. However, CCTV
cameras had not besn instalied at any location. Further, the purpose of
instaliation of DFMDs was defeated as multlple Entry and Exit points exist at
most of the siations.

. Wesiern Railway

The Integrated Security System was partially implemented. Door Frame Metal-
Detectors DFMIDs were installed only at fwo stations namely Churchgate and
Borivali, which did not serve its purpose as they were not monitored by the
security personnel and there were multiple Entry and Exit points exist at most of
the suburban stations. DFMD at Borivali station was found to be non-functional
an the day of joint inspection with the Railway officials. -

The Committee enquired from the Ra:!ways ahbout the time periad for complating

the Integrated Security System at 76 suburban stations. The Minisiry submilted the

details of status of the sysiem as un-::lar. -

“Integrated Security System has been cﬂnceptualiz'ed o provide multiple
checking of passengers and their bagaage from the point of eniry in the station

premises till boarding of the train. The System comprises of Close Circuit

Television Camera, access control, personal and baggage screening system and
bomb detection and disposal sy'stem

Position of Integrated Security System (ISS) over Central Railway, Eastern
Railway, South Eastern Railway, Southern Rallway and Metro Railway, Kolkata,
including suburban section stations of these raiivu'ays, is as under-

RLY NAME OF STATIONS & PRESENT POSITION OF 158
Ceniral Nominated Stations-
Railway

" Chatrapati Shivaji Terminal (Main line & Suburban), Dadar, Kuria,
Lokmanya Tilak Terminus, Thane, Kalyan, Pune, Miraj,Bhusawal)
Nasilc. Road, Manmad, Ghahsgacn Jalgaon, Akoia Murtajapur
Badnera, Nagpur

Present Position-

Confract has already been awarded for installation of ISS over all |
the Mumbai area stations. All the stations have been covered with
CCTV cameras. in_addition; 13 baggage scanners, 02 under
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T vehicle scanners, 88 door frame medal detectar and 252 hand |

held matal defecfors have been provided under 158 over Mumbai
area stations. Matfter is under fendsring process for siations
outside Mumbai area stafions. .

Nominated Stations-

‘Eastemn

Railway : - : _ )
Sealdah, Kolkata(T), Bidhannagar, Majherhat, Ballygunge, Dum
Dum, Howrah, Malda, Bardhaman, Asanso!, Durgapur.

Present Position- }

Contract has already been awarded for instaliation of CCTV
surveillance System, Baggage Scanners, DFMDs and HHMDs
over all the ideniified stations of ER and installation is expacted fo
he completed during the year 2016-17. '

Kotkata | Nominated Stations- "

Metro

Dum Dum Jn, Belgachia, Shyambazar, Sovabazar, Giish Park,
Mabatma Gandhi Road, Central, Chandni Chowk, Esplanade, Park
Sireet, Maidan, Rabindra Sadan, Netaji Bhawan, Jatindas Park,
Kalighat, Rabindia Sarobar, Tollygunge, Kudghat, Bansdram,
Naktala, Garla Bazar, Birji (Previous Pranab Nagar) New Garia.

~Present Pnsitiun-—

‘All the stations have afready been covered under CCTY,
surveillance system under 1S3 over all the identified 24 stalions of
Metro Rallway. In addition, 23 baggage scanners and 60 Hand
Held Metal Detectors {HHMDs) have also been provided under 155
over Metro Railway.
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Mominated Stations-

Hallway

{ Southem
Raibway- - B ) : . ,

Trivandrum, Emakuiam, Ceoimbatore, Madurai, Calicuif,
Tiruchirapaili, Mangalore, Chennal Central, Chennai Egmeore,
Beach, Mambalam, Tambaram, Basin Bridge, Tiruvaliur.
Present Position-
All the stations have already been covered with CCTV
surveflfance system under 1SS over Southern Railway. In
addition, 17 baggage scanners, 17 under vehicle scanners, 66
DFMDs and 203 HHMDs have alsc been provided under 1SS
over Southern Railway. Additional 155 CCTV cameras are being
further suppliad and will be installed over 07 suburban stations
of Southern Railway.

South. Nominated Stations- a
Eastern . -_ | ' ,
Railway Kharagpur, Ranchi, Tatanagar, Chakradharpur, Rotrkela,

Jharsuguda, Bokaro, Puruliya, Adra, Muri, Midnapur.

Present Position-

Coniract has already bean awarded for insiallation of CCTV

cameras under 1SS over nominated stations of SER and targst

is to complete the works by 31.03.2017. :
Western | Nominated Stations-

Church Gate, Marine Drive, Charni Road, Grant Road, Mumbai
Central, Mahalaxmi, Lower Parel, Elphinston Road, Dadar,
Matunga Road, Mahim, Bandra Local, Bandra Terminus, Khar
Road, Santa Cruz, Vile Parle, Andheri, Jogeshwari, Goregaon,
Malad, Kandivali, Borivali, Dahisar, Miraroad, Bhayander,
Nayagaon, Basairoad, Malasupara, Virar, Palghar, Baisar,
Dahanuroad, Surat, Vadodara, Godhira, Ahmedabad, Ujjain.

Present F'Dﬂ.itiﬂﬂ-

CCTV surveillance system has already been provided over all

the 1SS stations (except Ujjain & Dahanu Road) of Western
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Railway. Howaver, 1SS is under tendering process aver WR. J

Efforts are being made for speedy execution of works related {o Integrated Security -
System over all the nominated stations of ISS over Indian Railways.”

67. -The Commifice also desired to know the role RPF play for providing security to
_ the passengers. The Ministry submitted as undet: '

“‘Policing on Railways being a Siaie subject, prevention of crime, registration of
cases, their investigation and maintenance of law and order in Railway premises
-aswellas  running trains are the Statutory responsibility of State Government,
which they discharge through Government Ralway Police (GRP). However,
Raiiway Protection Force supplements the efforts of the Government Railway
Police by deploying its staff for escorting of important trains in affected areas and
access control duties at important and sensitive stations.

Besides, following steps are being taken by the Railways fo improve safety and

security of passengers over Indian Railways:-

a) On vulnerahle and identified Toutes/ sections, 2500 trains (on an average)
are escorted by Raitway Protection Force daily, in addition to 2200 trains
escorted by Governmeant Railway Police of differant States dally.

b An Integrated Security System (IS8) consisting of surveillance of

- vulnerable stations through Ciose Circuit Television Camera Network,

aceess conirol, Anti-sabotage checks has been sanctioned to strengthen
surveiliance mechanism over 202 sensrtwe Failway stations.

) Surveillance is kept through CCTV cameras, provided at about 344
stations over Indian Raliways to ensure safety and security of
passengers,

d) Modern Security Gadgets viz. DFMD, HHMD, Luggage Ssanners are
' provided at major and impﬂrtant raifway stations.

e} Sniffer dog squads are ulilized at important ra1lwa‘_~nr stations and in trains
for anti sabotaga checking.

f) Quick Response Teams (QRTs) are deployed at imporant and sensitive

' rafiway stations™to ensure a guick counter response in case of any attack
on raflways. All the ladies special frains running in Metropolitan cities are
baing escorted by lady RPF constables. '
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RPF Crime prevention and delection squads and special feams are
formed to keep vigil on the criminals in trains/ stations to prevent crime.,
Frequeni announcements are made through PA system and Loud Haters
advising the pee_sengere' to take . precautions against theft, chain
snatching, drugging etc. - - C

Joint drives by RPF and Commercial Departmeant are eenduc’eed from time

o tine against the unauthorized entry of passengers in frains and rafiway
premises,

* “Railway Protection Force personnel are being deployed in civil clothes at’

platferms and, in trains te keep watch on the activities of suspects and anti
social elements..

Periodical drives are teing conducted under the provisions of the
Raifi#ays Act against antisocial elements :

The ladies comparimants in local trains are bemg escorned in sub-urban
sections by RPF and GRP during pealk / non-peak. hours. Sfaff

deployment is made during laie night and early moming local trains to

ensure proper security to the lady passengers.

An Al India Seeurity Helpline Mo, “1800-111-322' and ™82" are
operational over Indian Railways to enable passengers to seek security
related assistance round the clock.

RPF holds reguiar coordination meetings with State Police at ali levels to
ensure proper registration and investigation of crime by Government
Railway Police {GRP).”

68.  During the studf tour of the Cammittee to Mumbai, the Committes fooked inta the

actions taken under Integrated Security System at stations which was put in place afier
serial bomb blast of 2006, The Commiliee were informed that Railway Board had
accorded sanction for implementation of Integrated Se_eurity. Syetem on 32 stations of
Mumbai Suburban and five ofher stations Le, Vadodara, Godhra, Surat, Ujiain,
Ahmedabad, Sabarmati and Dwarka. 1311 -number of CCTV cameras have been
installed -at 47 stations of Weetem_ Railways. In addition, 1048 Hand Held Metal

Deteciors and 77 Door Frame Metal Detectors have also been provided over western

Railway. 33 baggage scanners for Mumbai division are under process of procurement.
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Further as for non manning of DFMD by security personnel it was submifted by the
Westem raitways that DFMDs are rmonitoresd during aléﬂs. -Further, work has been
sanciioned in the year 2016-17 for provision of CCTV surveillance system af 50 stations
over Western Railway under Nirbhaya Fund with allocation of Rs. 11 or.

VI. Financial Performance-of Suburban Train Services

(a)  Operating Cost vis-a-vis Earnings

69.  Audit .scfutiny related o eérnings from passengers carried on suburban sections
revealed that there was ng reduction in operational lasses of any Zonal Railway duting
2010-15. Further, it was ohserved that the .growth in passenhger earnings during the
review pericd was not commensurate with the growing operational costs resulting in
losses of Rs.13,831crore. Operating rafio of the suburban sections on al Zonal
" Railways was more than 100 per cent during tﬁe review period indicating that gross
revenue from thi.s segment was substantially lower than the gross operating expenses -
incurred. On CR and WR, Operating Ratios of the suburban section revealed an
' increasing trend over the gireuibus vears during review period indicating reducing

revenuses and escalating operating costs.

70. The Conmitiee desired to know the reasons for increasihg Dperatiohal losses In
suburban sections of 07 Zonal Railways (CR, ER, SCR, SER, 5R, WR and Meira
Railway, Kolkata). The Railways in their reply submitied as under;

“The growih in EMU-suburban eamings during the pericd 2010-11 to 2014-15
was not commensurate with the growing operational cost resulting in losses of
Rs.17522 crore. The reasons for incurring such huge losses have been
examinad. The staff cost, cost of fuellenergy, operating expenditure,
appropriation to pension fund etc. have increased the cost of services as
compared to deficlent earnings due fo low fares. Suburban fares were
rationakized in 2002-03, thereafter, there was no increase in suburban fares up fo
21.01.2013, while the cost of repair and maintenance of coaches, frack, fuel, ete,
‘increased over the years.” - )
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71, In view of growing operational losses, the Commitiee further enquired about the
ameliorative measures that are needed to be taken for restricting the operational losses.

fThe Railways in their reply submitied as under:

“The Railways have examined the reasons for the Operating Ratios and have
observed that existing low fares compared to the high operations and
mainfenance cast, cost of general overheads etc. are the primary reasons. liis a
constant endeavor of Railways to reduce the Operating Ratio, avoid wasteful
expendilure and increase growth by improving staff pmductmty |mprnueci assels
utilization, ccntm[ over fuel expenditure ete.”

72, Further the Committee was Inf::-rmad of the actmn plan prepare.d by the Raitways
for financial revamp of the operations of Suburhban Train Sarvices. The Raflways .
submilted as under:

“More than 50% of the Indian Railway's passeéngers are sub-urban. Indian
Railway is commilted to provide affordable fransport solution to the poorest
sagment of the people of the country. As sub-urban services caters to the
passenger of lower strata as well as the woiking class who commute fo and from
their working place daily, the fares for sub-urban services have-bean historically
fixed at lower level keeping in view the affordability sector, Any abrupt increase
in fare for this segment is sensifive. However, evaluation of various alternatives
for rationalization of fare and freight is an ongoing process and MOR has been
alive to the need to rationalize the fares from time fo time.

Ministry of Railways has also been stressing the need for increasing non fare
revenues on suburban sections fmm hoth statmns and trains.”

{h)  Suburban Far:—:- Structure

73, Audit sciutiny revealed that as per Coaghing Tariff (No. 28-Part II) of Indian
Raiiway Gcnfereﬁce Association, - prior to January 2013, the fare” for suburban
passenger services was higher than the faré for the non-suburban section, With effect _
from 22nd January 2013, due to rounding off of fares to the next higher muitiple of Rs.
5, thare was vifually no difference between Ifélre for suburban and non-sububan
section, However, the suburban fare as charged thraugh Season Tickets being heavily
subsidized caused mounting losses as passengers fravelling on season fickets
accounted for about 65 ﬁércent of the total originating passengers on subtirban sechions
while passéngars travelling on season tickets on Non suburban section ié ot too

significant.
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74, When the Committee enquired from the Railways about the various sources for
generating revenue in suburban sector and the action taken thereof, the Ministry replied

as under:.

"The tarif policy on indian Railways has been to keep passenger fares affordsble
especially in the lower classes so that even the poorest segment of the people can
iravel by rail. The policy of Indian Railways has traditionally been one of restraint
with regard to increase in passenger fares and moderation in case of periodic
increases in freight rates. Conventionally, the losses incurred in passenger and-
other coaching services have been compensated through a process of ‘eross-
subsidization’ from revenues generated in the freight segment. From 07.10.2013,
Fares for Second Class Ordinary (Non-Suburban) were increased by a maximum
of Rs. &/- in select distance slabs, whils in the other distance slabs there was no
-change in existing fares. There was also no increase in either Second Class
Ordinary (Suburban) or Second Class MST fares. From 25/6/2014, Passenger fara
- including MST fare was increased by 14.2%. However, there was no inciease in
Second Class (Ordinary) Suburban fares upto a distance of 80 kiloimeters. Fuither,
from 22.11.2015 the minimum chargeable fare for Second Class (Ordinary) Non-

suburban services has been increased from Rs, 5 to Rs. 10. '

Evaluation of various alternatives relating to rationalization of the fare structure is
an on-going process: Such exercises are aimed af evolving- optimal and
acceptable ways of, inter alia, mmlm;zlng the extent of losses beihg generated in
the passenger segment.”

75.  Since subsidized season tickels ware causing huge losses to the F{aiiwajré, the
Commitiee desired to know the measures required to be taken by the Railways for
reduction of subsidy on season ticket. The Railways in their reply submitted as under;

“One.option fo reduce the subsidy on Season Ticket is to increase the Base Fare
or increase the number of single journey based on which Season Tickefs are
structured. Presently Second MST fares are charged equivalent fo 15 to 20 single
journey fares of Second Class (Ordinary) Suburban fare and First Class MST is
equivalent to 5 to 7 single journey fares of First Class (Ordinary).

This segment of passengers is highly price sensitive and any upwe;rd revision in
fare for season ficket may attract lot of criticism.

Evaluation of varfous alternatives relating to rationalization of the fare structure is -
an on-going process. Such exarcises are aimad at évalving optimal as well as
acceptable ways and means of infer alia minimizing the extent of losses being
generated in the passenger segment”
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78. The Committee alse enquired whether the Railways have assesse& ihe number
of passengers traveliing without valid tickets on suburban Railways and the modus -
oparandi followed” by the Railways to deal with such passengers. The Raiways

submitted as under:

“At present, six Railways i.e. Ceniral, Eastern, Southarn, South Cenfral, South -
Eastern and Western Railways operate suburban sections. Separate statistics of
ticketless passengers caught on suburban section is not maintained. However,
overall, on these Rallways, during checks in financial year 2015-16,
approximately 44 8 lakh persons were found travelling without ticket. Actions as
par provisions of Railway Act, 1939 were taken against these persons.
Further, with a view to curb ticketiess travel, vatious steps have been taken by
Indian Railways, some of which are as under:-

i. Conducting of regular and surpn'se checks against ticketiess travel, which
are intensified during peak rush periods.
it. Vigarous drives such.as Ambush Checks, Foriress Checks are conducted
in association with Railway Protection Force and Mag lstrates. under the
Aclion Pian framed by Railway Board.

Til. Intensive Check Posts have been set up at important stations of each
division of Zonal Railways to curb ticketless travelfing in unreserved
sagments.

Iv. With a view to curblng entry of withaut- t:cket passengers in ficketed areas

and reduces ticketless travel, instructions have been issued for ensunng
effective manning of all dasignatedffunctional gates at stations.

V. Travelling public are urged to avoid ticketless travel through publicity
campaigns launched by Zonal Railways through postersinoticesf
annocuncements at raiiway stations and advertisements in newspapers.

Further, Indian Railways have taken various measures using fechnological
advancemeant or otherwise to facilitate issuing of fickets so as {o prevent travellmg _
without ticket on account of availability of tickefs which include:-

a. F'mwsmn ﬂf Automatic Ticket Vending Machines.

b. Provision of unreserved tickets through Mobile phones,

¢. Engaging Jan Sadharan Ticket Booking Sewaks outside siation premises for
issuing of unreserved ’Elc:kets thrﬁugh Unreserved Ticketing System (UTS} of
Indian Railways.

d. Engaging of Statfon Ticket Beoking Agents {STBAS) fﬂr lssumg of unresewed )
tickets from E -category stations.”

a. Engaging Yatri Ticket Suvidha Kendra {YTSK} licensee for issuing of
unreserved as well as reserved tickets.”



- 42 - |

Annexure — A (Page 1 of 2)
EENTIFIE@.TIGN OF- TRFEP&SS LﬂCﬁT OKS {(By MRVC in 2013 11]

Heaerrespa$$mg locations - Main Lme =

Average ; :
Ii;‘ I:E:e Between Stations Annual | Type of Trespassing
B ] Casuatlties | ) |
iy 3/17 | Sandhurst Road and Byculia Along Track ]
| 02 | 7/0_ | Currey Road and Parel Along Track
03 | 716C | Parel and Dadar | Along Track
04 | 10/10C | Matunga and Sion 4 Mid section crossing _
05 | 15/1_ | Sion and Kurla | Along Track ]
06 | 15126 | Kurla and Vidyavihar Along Track B
- 07 | 20/505A | Ghatkopar and Vikheoli Mid section cmssmg _
' 08 | 24/5 | \ikhroli and Karjurmarg I Along Track |
09 2816 | Nahur and Mulund L Aong Track
A0 ¢ 32A3A | Mulund and Thane Along Track
i1 | 3311 | Thane and Kajva Along Track
12 34120 | Thane and Kalva Along Track

- 13 | 35/12 | Thane and Kalva -
Ik 352 Thane.and Kalva
15 35/4 | Thane and Kalva
' _z | Thane and Diva (Through
| 16 | a5 | |
17 | 36/63 | Kalva and Mumbra

Mid section crossing
Mid section crossing
| Along Track

Mid Section crossing

Mid seclion crossing

18 | 4044 | Mumbra and Diva Junction Along Track
19 4230 | Mumbra and Diva Junction Along Track .
20 | 42M4B | Diva Junction and Kopar Along Track
21 | 42/18B | Diva Junciion and Kopar _Alang Track
22 | 4311 | Diva Junction and Kopar Mid seclion crossing
|23 4920 | Thakudi and Kalyan Along Track B
24 1 51/617 | Thakudi and Katyan Mid section crossing
25 | 5202 | Thakuli and Kalyan Along Track
25 56/2 | Kalyan and Shahad i Along Track

Mid section crossing |
50 m to 300 m from end
of the platforms. ]
50 m fo 300 m from end
of the platforms. . -
Mid section crossing ‘

Along Track - J

27 | 58/9 | Shahad and Ambivali
28 55(10 | Vitthalwadi and Ulhashagar

f— - —— —

29 | 65/23-33 L Vitthabvadi and Uihasnagar

30 57/23 | Ulthaspagar and Ambernath |
31 59/2 Shahad and Ambivali

32 ] 8773 Ambernath and Badlapur

o hes| | m]w S L LI RN e D] LCEIN bl b B bmlhj'ﬁamépmmmmam

20 m to 300 m from end
of the platforms.
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‘Heavy Trespassing Iotaﬁuns - Harbour Line:

Emenbend
Annexure - A {Page 2 of 2)

s. | Pole . Average : :
' Between Stations Annual | Type of Trespassing
Mo. Ma. _ . c 6
; _ _ asualiies _
Iz o7 |Wadalaand GTBNagar | 1 | Along Track B
02 | 9730 [Wadslaand GTBNagar | 0 Mid section crassing
03 | 1017 | Wadala and GTB Nagar i Mid section
04 1545 Keirla and Fitaknagar 10 Along Track
| 05 18/3 | Chembur and Govandi 4 | Mid sectian erassing
| 06 | 215 | Govandi and Mankhurd - 13 | Along Track _
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Annexure - B (Page 1 of 2)

PRDF‘DSAL FOR TRESPASS CONTROL INCLUDED IN MUTP-Il BY MRVC

)

A)  Main Line: - .
. I=tal R.C.C. Groan | Green
FOBS - Concrete
Ralling / Boundary | Patch | paich
TP np. | Bafween gg:;gzi Barricades | wall {Arca | fancing Pf;:”i?y E: ;:; ators
P (Longthin |(Length [in | (Lengtn|{- m ¢
. mj o m) sq.m.} | in m) |
— 5
) Ghaslilopar & [Connection
19134 |kl with existing | 200 8% ¢ - 360
' BMC FOR _
1
) {FhghE cone - ) )
28-6 MNabur & hubend ecting ROB | = 120 130 2
en aorth end) _ E
30-158 | Mulund & Thane - 1,328.00 178 - - 1,323.00 -
1 FOBR+ :
33-11 : dstaircazest
o Thane & Kabwa feonnectiont | 1,848.00 260 - - - 1
34720 1 elevated
. pathway |
Thiane & Diva
357 {Through Line) i Fo8 _EEE - - - - |
35-1 | Thana & Kalwa . 1 FO8 10 . 2i0.76 | - - - = ]
ar-a Kalwa& Mumbra i FOB - 230 - - - -
hMumbra & Diva -
40-4 Jumckion T [ ) 5490 ) — - 45 R
42-6 | DOiva Junction 1 FOB 1,000.00 - - 1,000,080 1 ]
] Kalyan & . -
55-10 Ulhasnagar 1 FOB G630 i - ] 3
. 1FOB+ 32
Shahad | Kabyan & Ambivli staircases - 300 430 | C 182 - -
(Dog leaed) . i
EG7-3 Badiapur Station | 2 Skywalks 1 1,419.3¢ } - - 115 -
' 7 FOB 4,817.00 | 4,420.08 Lszn' | 292 | 2,868.00 7
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B) Harbour Line:
- Metal - | ‘R.C.G: - Green |
Fos/ Railing { | Boundary Green patch Concrete
TP Skywalkf - Patch . Pathway
Between : Barricades wall .| fencing
no. _ Staircase Leriath i Lenath {Areain ¢ {Length
(nos) {Lerigth in | ( -eng sq.m.) {Length i m)
_ ' m) in myj o in m} )
Wadala - :
rosd and : :
B.—? aTB - - a50 459 227 -
| Magar) N L _ ]
Tilak
| 16-4 Magar - 200 2174 - - 200
) and
Cheambur
18-3 and 1 FOB - 91 - -
Govandi
Govandi B |
21-5 and 1FOB - - 49262 14,066.001 351 -
Marnkhurd
Mankhurd
22—2D and Vashi 1FOB - ‘i,ﬁﬂﬁ.t_lﬂ _ - -
o | Sanpada '
20-3 and Vashi 1FOB - 850 - -
4 FOB 260 3.507.62 | 4,525.00 | 578 2unj
38
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CAnnexure - G

MARY OF STATUS & ACTION PLAN

sSUM
[5r | Activity StatusfAction ~ | Remarks -
No. '
EVE i_consiructlnn.“Repairs of | Total 18147 meters of wal Construction & Reparsis a
| Boundary Wall constructed dudng last 7 years. | confinusus process
£ 2. | Fencing between | Provided at 21 stations AL other statians, the stations are
Tracks - | eitwer having iskand platiorm or
. _' - | double dischargad.
3. Flatfomm Faising Total PFs-273 Work at 2 PFs is in pmgresr
- 3 1o be dismanited. Work of 8 PFe i sanclicnead.
162 PFs have been Raised | Proposal for increasing heigh
upts S00mm. of 48 platforms, which are in the
range of 840-870 MM 05
planned in next phase., i
4, FOBs at stations Recently @ FOBs have heen Waork for 27 FOBs at variaus
. comimissioned. stations 1s in pragress at
b . | different stages.
. Fublic FOBs in Seclion | Recently 2 FOBs have been Work for 9 FOBs at various ;
commissionad. stafions is in progress af
_ : _. differant stages,
&. Escalators 14 have been provided at 10 36 are sanctioned at 14 stations,
stations. Work is in progress at various
. ] _ stages.
7 Elavators 3 have besh provided 35 LiRts are sanctionad for 14 |
- | ) stafions. Wark is In progress al
L various stages.
8. Punitive Meastires Frequant drives are conducted | Drives are being inténsified.
F . by RPF Branch and offenders -
) are prosecuted. ¢
a, Fublic Awareneass Being made through various 4300 stickers, 400 boards & 400
means. ' Banners are expecied to be
1. Stickers. displayed by 30.08.2016.
2. Boapds .
3. Anpouncementis
4. Skit Plays
| L Eic. |
10. | Ambulances State Govt. Ambulances {(108) | Staie Govt. has been requested
- are parked at 22 statlons. io park Ambutances at 307more
Private Ambulances parked at | stations. :
2 stations. '
Amnbulances are also available
__} on Call Basis. . _
1. Emergenc:y Medtca[ Qut of 12 EMRS of First Piiass | EMRs at 14 mare siations are
Rooms 7 EMRs are functional. proposed in Second Phase.
12, | Sanclioning of New Fresh survey has becn identified works are inciuded for
Trespass Confrol Work | conducted by MRVC to sfudy 1 sanction in MUTP-IL Sanction is
' expected shottly,

b 1404

Heavy Trespassing location

38
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PART I
OBSERVATIONS/RECOMMENDATIONS

. DEFINING SUBURBAN TRAIN SERVICES
1. The suburban train services are provided by seven Zonal Raflways. On an
average 445 crore passengers are héing served every year by 578 suburban
stations. The Suburban Railways, apart from being one of the major setvices
rendered hy the Enclian Railways, aiso plays a facilitating role in addressing the
challenges of the public transpﬁrt aystefn'in many of Ihdia's important cities.
Various Railway Zones, viz,, Central, Eastefn, Southern, South Eastern, Scouth
Central .and- WEsterﬁ and Kolkata Metro, are prnvid ing dedicated suburban
services i the country covering a_huut' 72.66 peﬁ:ent of the total passengers on
the [ndian Rslib.jl.ura‘_g!r system spread over 1763 km during the period under review.
The defining feature of Suburban Train Service as idenfified by the Railways is
_ that they are meant for short distances, normalfly up to 158 km. to facilitate rapid:
movement of paséengers within ther cifies, suburﬁé and extended sﬁhurhs.
Further, the Raitways have contended that consideration of routes for .natification
as suburban routes is based on the pattern of feaffic, availability t:.;f_ rail
infrastructure efe. and suburban secfions are notified on detailed examination of
the techno-economic and financiat viability detived from fraffic studies carried
out by the Railways for assessing the volume and nature of suburbar/commuter
fraffic in the urban conglomerates. Further it was also contended that passenger
ameni.ties of stations 'ﬂn.the suburban sections inciude specified height of
platforms, lighting éi‘rangamenté, pukiic aﬁnouncement sysfems, 'pai‘king SPaces,
efc. The expenditure inf._‘-ufred in upgradation of such infrastructure as wel! as the
service levels of current passengerfENIU sewices-nn the route atso need fo be
considered while notifying a section as “Suburban”. The Committee observe
‘that, atthough Sub-urban Train Services are bearir:lg the major burden of
passengers carried ﬁy'the Railways at 72.86 percent, the Railways have maore or
.'[ess have not accnrﬂed it justifiable importance to the elxtant that the Railways -

have not very well defined what constitutes the Sub-urban Train Services and are

-
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relying on definition hased on functional needs of local arcas and availability of
requisite infrastructdre to decide to ru.n Suburban Train Services. As a result
records of the Railways does not show all the routes heing. served under
Suburban Train Services and thus the performarces of Suhurban'Trajn Servites
cannot be assessed completely when there is ambiguity in the Railway records
what constitutes Sub-urban service and non-suburban service. The Commitiee,
thez_'éfort_a recommend that the Railways come out with clear and unambiguous
‘guidelines for what coﬁstitute Suh-urb'an_ Train Services, carry ouf detailed
analysis of all its rﬂutesinpefatiuns and verifiably update and notify its database -

an Suburban Train Services.

SEPARATE ORGANISATIONAL SET-UP
2. The Committee desire that the Ministry of Railways should draw a clear

_dl'stt'nctl'nn between Suburban and non-suburban services not only just in terms

of definiion hut also by establishing a separate organizational set-up for the
St.ibu'rhan_ Train Services despite the fact that many routes might falf common to
hoth Sub-urban and non-sqﬁurban frain services. They éxﬁort that there should
be separate fund aliocation fo Suburban and non-suburban train services to
crfﬁcalw examine the defails of ufilization of funds towards improvement of
Suburban Train. Services. The Committee feet that this is dbsolutely necessary to
enhance the operational efficiency of these services by having a well defined and
" accountable hierarchy of officials and targeted fund allocation for operations of

Sub-urban Train Services only. -

PUNGTUALITY OF SUBURBAN TRAINS
3. Suburban train services pfay a major role in public transportation system

of major cities of seven Zonal Railways. In view of the fact that duriny the petiod
2010-11 t;:n 2014-15, suburban train services carried 2225 é:ror_e passengers witich
ranged befween 72.28. per ceni'{2ﬁ12-1 3) and 73.29 per cent {2014-15) of total
passenger traffic of the .lndian Raifways, if would not be wrong to ferm tha

Suburban Train Services as lifeline of transport system in suburban areas upto



150 km. More so since the majority of passengers on Suburhan Train Services are
-daity office going ftravellers, the punctuality of frains on said roufes atfract utmost
importance as frains on suburban routes ‘are running not jus;c fo commuie
passengérs but fo enable them to reach ftheir destinations on time. The
performance of Central. Railway and Southern Railway especially needs
improvements as around 15% of their trains are running late regularly. The
Committee are dismayed to observe that the pmmineﬁt reason proffered by the
Ministry for delay in Train Services has been attributed to signal failures which is -
an infrastructural issuz qn- the part of the Railways. During the course of
examinhation, the Committee have found that issues of land encru_achmeht, poor
-maintenance of tracks, level crossings etc. have contribuied fo placi'ng of speed
restrictions on the opetation of Railways and thus adversely affecting fimely and
speedier ﬁperatiuns of Suburban Train Services. Henge, the contention of the
Ministry of Railways that the absence of exclusive corridor for running suburban
" services and factors beyond their cuntrui. like watei fogging during rainy seasons,
accidents, law and order problems efc. does not hold ground. The Committes, '
therefare, desires that the Railways accord utmost priority fo timely and speedier
running of frains and reimove shortcomings like signal failures, poor maintenance
of fracks, delays in removal of land encroachments and level crossings. The
Committes would like to be informed ahout the acfion plan prepared for repair of
the old fracks/ rakes of all the Suburban Railways with particular fecus on
Mumbai section which carries 'r_najnr share of passengers t-raft'ic of Sﬁhurban
Railways. | _ | _

LOSS DF LIVES OF PASSENGERE IN SUBURBAI‘;I TRAIN SERVICES

4, The Conunittee are aghast to find the unforfunate figure of large number of

loss of precious lives of passengers on Suburban Train services which is going
upto 15ﬂl_.'lﬂ. deafhs, every year. More so, wheh major portion of problem is
located in a particular region, i.e. the Mumbai suburban system. Out of total
deaths of 15000 per year, 6000 take place in Mumbai region-alone. The cross

examination of represontatives of the Ministry of Railways:revealed that in three
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quarters of the year 2018 [-Jan-Sep] alone 783 deaths occurred on the Western
Raiiway,_while. 1414 deaths were recorded on the Central Railway. The figures of
those inj'uf'ed is equally alarming. Among the prominent reasons sfated by the
Ministry were line crossingsftrespas'sing accouniing for more than $0% of deaths
foliowed by falling from running traiﬁs. As per evidence fendered before the -
Commitlee, the Cenfral Raiiway have got a study done by a consultancy firm on
critical tresm—lssin_g focations at Mumhai division and prepared a proposal of work
at an estimated cost of Rs, 560 crore which is awailing approval of the Ministry.
Haowever, the Committee ohserve that given the alarming nrumber of ioss of
preciﬂué human lives every year the work of trespassing control should be
undertaken on war footing. Ministry of Railways should commence works in right
‘earnest and accord immediate priority for construction of -féncing bhetwean
railway lines, Foot Over Bridges, Escalators andlEtevatGrs ete. In their own
admission, the Ministry of Railways have stated that just by construction of Foot
Over Bridges in Mumbai division the situafion of trespassing has heen resolved
fo a great extent. The Commitiee recommend that the Ministry of Railways take
- urgent necessary action to complete the construction of FDIE'.s, escalators and
elevators at all the stations on the Suburban sections of Indian Railways within
next four months and present the status report to the Gommittee. The
devélopment work of Mumbal division of suburban railways which accounts for
52 % of total deaths due to frespassing is being managed by Mumbai Rail Vikas
Corporation (MRVC). The Railways have syhmitted detailed action pian of MRVC
for controliing -{respassing in Mumbai division which are attached as anrié_xures
A, B, and C fo the report. Th_e GCommittee would like to be informed of status of

work done on the said acﬁun plan within the next six months.

5.  During evidence, the Ministry of Railways have admiﬂed that the-deaths of
passSengars occur due to falling off from running trains whiie boarding and
dehoarding, which haﬁpens hecause of gaps between the t;'ai'ns and platforms.
The Railways in Mumbai Division (Western and Gentrai) have commitied to the

task of raising the height of all 83 platformas in Central Railway and 145 platforms
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in Western Railway by June, 2017. The Commitiee would like to be apprised of the
station-wise sfatus report on completion of work of raising of height of the
platforms within four months from the date of presentation of this Report in

Parfizament.

6.  The Committee note that a significant number of deaths are caused due fo
overcrowding in frains during peak hours forcing passengers to stand on the
doors of the coaches as every.bﬁdy was it & hurry fo reach office or their
destination on ttme and jerks of trains result in imbalance of passengers leading
-fo their falling off from the trains causing injuries/deaths. The Committee are -
shocked and pained 1o note.that even though 6000 innocent passengers jose
their precious lives and thousand of passengers became maimed every year in
the Mumbai suburban sections of the Railways alone , the Ministry of 'Railways |
remained as a mute sp_ectatm; of the horrific scenés of such incidenis. The
Commiftea, therefore, earnestly desire that Ministry of Railways take urgent
necessary action to : ' '
{a) redesign the coaches on suburban frains on the fines of coaches
with automatic doors similar to that used in Metro trains;

{(b) increase the number of coaches. tcr 16 on each tram in aEI the
suburban railways; and

{c} ~ conduct a scientific study on movement of passengers and prepare
an action plan to deal with large number of deaths and to bring down
it to 10,600 passengerthuman casualties per annum in the Mumbal
sub- urhan division.

7. The Committee also note that a farge humbi_ar of deaths on suburban trains

particularly in Mumbai are caused due to line crossingftrespassing.. This also

leads to speled restrictions on trains. The Comntiitee recommend the Ministry of

Railways fo give priofity to: ' '
{a} elimination of line crﬁssing by construciing FOBs/FUBS;

(bj make provision for fencingfboundary walls on both sides of the
railway lines at thereqguired sfations and where the area is mMore
pnpulated!congested
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{c} provide status of work underfalienfcomplefed regarding
fenciny/boundary walls especially on Mumbai Section {Wesfern and
Cenfral Railways) which registers 52.74 % of total deaths from
trespassing/line crossing.

(d) removal of encroachiments on Railway lands in coordination with
[ocal authorities.

8. -The Committee are surprised fo note that the Railways do not have any
specific authority to keep record of casualtiesideaths caused due to falling off
from trains, frespassingfline crossing efc. The Railways have to depend on the
information .f}mvided by the GRP for number of deathsfinjuries caused by
_ accidents in suburt-tan. railways and on medical dapart_ment for the number of
deathsfinjuries in train accidents. The Commiftee. desire that the Ministry of
' Railways create itz own authority which can maintain all the data of-
deﬁthsfcasualties on railway stationsftracks particularly on sub-urban train

services.

MEDICAL CARE FOR ACCIDENT VICTIMS .

9. In view of high rate of accidents and fatalities on the suburban train

nefwork, the Committee feel that there should be provision of medical facility fo
the extent of First Aid on suburban trains and emergency medical centres at alf
Suburkan stations. The situation is especially worrisome in Mumbai suburhan
| sociions where the number of deaths and cases of injured people are very high.
The Gommittee, therefore, recommends that emergency medical centres fully
equipped with all essential medical facilities including adequate beds and
~ stretchers etc. to deal with all possibie medical emergencies shouid necessarily
" be established at aff Mumbai Suburban stations within a period of six months
with request heing made to the State Government to deploy registered medic_a[
practitioners there on 24 hour basis. The Committee also desire that necessary
instructions he followed by passéngers in case of medical smergencies, whom fo _
contact and indicator hua'r&s to the medical rooms may be prominently displayed

at various wanton locations af stations. The Committae recommend that Mumbai
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Suburban stations be equipped wiih all the facilities menfioned above within a
- period of six monihs. ' : _

COMPENSATION TO VICTIMS

10.  Keeping in view the iarge number of deaths and maifed cases in subrban

raifway, if is of uimost importance that the Railways have a prompt and efficient
system of claim settlement in place, The pendency of accident and untoward
incident ciaim cases as on 31.07.201 6, as reported to the Committee stands at a
staggering number of 37699, with highéét pendency at Lucknnw and Mumbai
-Benches of Ratlway Claims Tribunal (RCT) of 9359 and 6055 cases, respectively.
Such Tribunals make suitable awards after cansidering the claims of passenger
in this regard. Compensafion in case of death or permanent.disahility is Rs, 4
lakh and in case of injuries, the minimum compensafion is. -Rs. 32,000/~ and the
maximum is Rs. 3, 60, 000/- depending upon the gi'av_ity of the injury. The
Commitiee are deeply concerned fo note such a huge nurﬁber of i:}emiing cases
of unsettled compenéaﬁon ctaims with Railway Claim Tribunals. The acufe
- shortage of Claim Tribunals and vacancies in existing tribunals have made the
siteation worse. n their own admission by the Railways, Circuit Bénches have to
be held in view of high pendency antf vacancies. The cases of regular
deaths/injuries in the premises of the Railways in itself is highly deplorable and
the [nordinate delay in awarding compensafion to the aggrieved
- passengersidependants makes the is.sue more painful. The Committee, therefore,
recommend that the Railways come out with a concrete action pian to eliminate
pendency with Claim Tribunals on an urgent basis especially in Lucknow and. -
Mumbai benches of Railway Claims Tribunal and intimate the Committee of the
action plan within a per'iod of six months. The Committee exhort the Railways to
‘crease the number of permanent benches of Claim Tribunals In view of
alarming pendency of caées. Further, the Committee feel that the Ministrf of
Railways consider the feasibility of Feviéii:ﬁ of amount of compensation keeping- '

in view -irrepﬁrah!e financial and emofional josses suffered by the kin of
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deceased/disabled victims as iis repercussions extend beyond fifetime of & single

individual.

1.  DMore often i is reportad in the media that unclaimed bodies of the accident
_victims were claimed by unscrupulousianti sociat elementé fo get compensation
amout is connivance with officials of railwayllocal bodies. The Committee were
informed that data ra.garding fraudulent.claims, if any, is being coflected from
Zonal Railways and Railway Claim Tribunals. The Committee would like fo be
apprised of such cases and action taken against concerned Railway officials so
as to ensure that unclaimed bodies of victitns are not claimed by persons other

than the kith and kins of the victims.

SECURITY OF PASSENGERS
12.  With almast 73% of total passenger traffic of the indian Railways travelling

on Suburban Trains, their safety and security is a matter of serious concern.

Although Integrated Security System was concepfualised after the 2008 serial
homb blasts in Mumbai, its implementation has not been compieted at all Zonal
Railways viz, Eastern Flai]ways,' Central Railways, South Eastern Railways and
Western Railﬁays. The lr.n:\vrr!n'li'l:tevél note that major flaws in security system
“pertained to non-functional Dﬁgr Frame Metal Detectors, multiple entry and exit
points at suburban stations, non-manning of Door Frame Metal Detectors, Non-.
installation of CCTV cameras etc. These are the hasic security reqguirements
which should be faken care of at all Railﬁay stations on Suburban sections of
Indian Railways especially after the horrific serial bomb blasts of 2006 in Mumbai.
" The Commitiee desire that the Railﬁays carry out an internal security audit of all
suburban stfations and present status report within a pericd of 06 months 1o the |
Committee refating to security features provided as pér ektant guidelines of

Integrated Security System.

FINANCIAL PERFORMANCE AND REVENUE GENERATION
13. The Railways have been unable to exploit the full potential of suburban
train services which are an effective source of revenue generation as shown hy .

" the unimpressive growth of revenue from Suburban section of trains which
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registered a anwth of only 10% during ﬂtﬁe year 2014-15 vfé%auvfs 2013-14. The
main reasons as observed by the Committee are decline in rumber of passengers
originating in Suburban section of Indian Railways, mourting npﬂraiiﬁnai losses
_ being incurred by the Railways, high number of ticketless travelers, inaﬁequate
provision of ticlket bookiry facilities at many suburban stations ete. Huriher, the
Commiftee have noted that the Railways have exercised restraint in raising tariffs
on the ﬁ]ea that the tariff policy on Indian Railways has been to keep passenger-
fares affordable especially in the category of lower classes so that even the
| poorest segrﬁént of the people can travel by rail and conventionally, the losses
incurred in passenger and other coaching services have been compensated
through a process of cruss-subs:cilzatmn from revenues generated in the freight
segment. Thus the Committee feei that there is an urgent need fo curtail
operation costs heing wncurred by the Raliways. Since the Railways have not
been able to find ways to reduce the operation cost, the Committee recommend
that the Railways hire an external agency fo unciert&ke a study of operations of
the Railways and 'recumﬁtand the measures to reduce the same at the earliest to
malkee operations of Suburban train sér_viceé economically viable, Further, as for
source of generation of revenue other than passénger fares, the Cummittee
recommends that the Railways should -futl:-.r exploit the Commercial Publicity
pofential of Suburban Train Services given the fact that 73% of the passenger -

traffic are being carried by the Suburban Section of the Railways.

NEW DELHI; - PROF,.K.V, THOMAS
06 April, 2017 ' _ Chairperson,
16 Chaitra, 1939 {Sakaj Fuhllc Accounts Cnmmnttee




